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[Mr. Speaker]
The question is:

“That at the end of the motion,
the following be added, namely:—

‘subject to the modification that
paragraph 3 of the said report be
omitted".”

The motion was negatived,

Mr. Speaker: Now T put the motion

that the report as submitted by the

Business Advisory Committee be ap-
proved by this House, '
The question is:

“That this House agrees with
the Fiftieth Report of the Business
Advisory Committee presented to
the House on the 2nd November,
1960."

The motion wag adopted.

13.54 hrs,

MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS
—zontd.

Mr. Speaker: Mr. Sheo Narain to
sontinue his speech.
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1 amg | gw ey § fE wE A
feafr oo 2w § &= @), @= AR AW
wre #7 feafer | g8 1 wwdw ag @R
fom & daT X ot F S arE &0
w7 Frfer Aiftgee mer &0 &
e § 6 59 2w ug AR 4 g
t1 s fem =, on for S e,
7 uF et feafy & Form & o8 femm
UELLE SECE R CE LG
mrmwamzﬁﬁﬂﬁ“

wrew TEE WAty Afas  wfaErd
w ot fegi g § A few
fergri a¢ gEamia g & 1 A% T
a7z farar ot | 0% iR HEF 91T &
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[t @7 g ]
s fafee e ¢ T =g 2,
afew g #ga & fr gw 4 omy 3

7g AT Hifas wiawrd o gara-
o ALY AT F4T & | 97 a2 TRaT ST
? et avfirs e #, & aet W
RO A, dtuw fm ¥ oaw H
60 AT 62 FLIT 97 F TqTET #1 grfq
I ¥ 1 UF aTF At 3w wfww ey
2w W aw w1 W gEll a1
= F F afady dz7 s Twy &
FAFAT AT KW AFTC F AT wgdd ¥,
qH FAQR R, o T e s g
TEaR F AT AT Iw Y
UahET e @1 wfa ger
o7 fFdt o 3w 9, foag &7 sl
feafa sl @ &1, faw &1 cEEm
o aF  FEfagz q g o A,
fod seqrew 1 gravoEar & | g fom
it & s =mEy E ) 99 W1 go d
¥, afader =7 w3 @ T¥ T aw
Faiwa foram o awar & 1 & awean
fr oz 73 g | w8 § fer
TER A A gt gErn  wEE &
T | framl & 9T AT w WA FY
& wgr arr & 5 g9 & 9@ wfww
frer g ok ot fadelt &= e
# o 5 wgar @ wegd ¥ R agm oA
s wed frar afgy ; ow
TO 1 ¥ § 5 &1 e wgh @
s W1 I 7 ¥ e A e ]
fo & @z gt 7 o a9
I AR A Fzarw w7 foar §, 7@y W
agi § w7 agr A agt § o

3fs fainft & & &7 agi G &
Wiy o & aregw ¥ 37 ¥ T
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T HTATT @A TMo WU £ |

-

ot T ggT@ qET ;. FMe WO
g 9% Wieoiy weew § 1§ agm
frfgo aei ST s fa
forar &, waw &=t ot W < 4,
TE AT F AL E IT F wqWA A
Tt | T ag s A g
I & A { aga T30 FoOEE 1
T & WU aw 57 g feafa wt wfe
qgadt @ W SRdneEt SEar wt
e EEar & 1§ ag o faaew
w0 AR E fF o Ik "R s
e A & IS #4T 9 g 4G ¢
w Wi F 9 gar o awfa
Tz K & 9fF wOT wIEAT @ 0 o\
T ST F ggfodi 1 SreamgT @y
fomar 1 |1 SEeifoaT #71 SREOr
2 &% faardt o & 9 w9 § FEA
B oo gt i A F wfq s 7
wTET | fadiet a9l § O &« QET
W 7 & 1 A F7 e g §
g WITH TC WU FX, I8 W) 6
I e AT FIAT § W A FS agt
AREITR QR ITR AT
g ¥ wfgwan £ A&7 qa w6
=w § gwe fasg wfawm 1 semw
fagi A qw fear § 9 33 a1 § Wik
Fgx war g 7 wga § AT wraw far
Wy, st §=7 &T &Y 910 WY a9
adr fegfy dq1 @1 ong &1 fee S ST
farer frar wmg @gi ¥ f5 @ @
WAYL §, WY HIFAT FTF | Fwrw &
wreaw & fadrdles avet & g1 S
fe smrIA Ao darem Agr g nfs
arwEfasal #1 Swewifgs #@ 2,
ot ey degfa woad Y er A
Srma g A ag A Agr & o
34T &F ¥ UF Heeqw A g5g gAM &
IqET™ 9T AT ¥ 7T fwwr @ WX
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Fef 7T 3 g0 9Ter Y 39T H WA
93 wT e wAry 7 fegfy der A ?
# agar g e w9 w9 97 & AR T
qv #1 g feamargy | Wit Fepta
a1 wredty gF A7 awga faie
T FA ATA §F A F WA T E,
qar qf AdEEAT F 1 gm e A K oy
ot qat sngan g f Forr areen & s
T AR & ware ot gt 37 wwww ¥ faweg
T ®E F1AAEr oY & € ¥ P AN
araFrr a7 2 s w18 #1qarEr gy A1
w &1 gfg 07 o= 7wl TEETT FATAY
A g7 17 ® huar fET Oy & ga
T T A1 wegfa F Fafor F e
9 & 9 & war r @ s, 17
X FTE AT &Y oF A1 3F & & A
oF g9 # Far g AT gEy A depfa
o 7 dHT & Fweaq ag &= oqrfaw
som | & fAOe e gl ¥ qeAr
argat g fo 741 34 ¥ nF A7 g7 THY
g7

¥ gg quAr W S f§ o oow
QAT Wt =z Agf & A mod w1 Ol
FgaT &, W WU &) W aafie
qiEl FgaT ¥ olv OO AuA W A
dfe i sz ¢ 7 d ard a T
am TER I T@E, A ST HAE F e
71 wfe w3 gfe & aregardt gfran &
Ty, g A U & W W
A9z @ | T Ty 7L ALY § AR B,
7 T dz & 1 g SIAT w1 FIR =T
FTAT &, 497 g A AT & 7 T IAT
FTH JAGA K] T2 FAT &, ¥ 4G
I AE 2 7 BN T O W R Y
WETATT F AT Ty A17 §, T
WY wgl maT & fv g7 #) e &
dar wrar @, Favmfed) & Tarwmar g
g oY 37 & fagr @y § fom & dar
W AMmAqeragmgfEd
I T g FATT Aefwal & A
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Tt e oma €, & 9 ave st
foy anx &, dte it 7z S oF A
wewia famfegt &1 wefom €,
£ gaeiAt & ferdar w71 & wmar 27
uF @1 & waea ol ardi & quAT
AgaT § w9 & HIeAw A | WA §
A T F AT ¥ § F Uew gwT |
e 4% A FCATT E 7 wT AT
W T3 T AT @ o & 7
foaa= fa<ndt a=r ozt & 99 & §9 weeq
TFTAEAA AT I & | 99 T e
T Tt & fo w9 F7 d wmy &
ANfaraRrd s s, fANza?
# TS T AT 9TEAT § ) K 4w W
78w Wz g fE & dam &
Ffea w7 gfel 77 & 5 7 s S57
ddz ¥ qr Ay wrEA E?

F9 T I A Wi a7g TG FC AT
¢ fe 2w Y mfs foafy s=dt 761 2,
W F AT FY FAY ¥, IR FY FH
&1 %7 a9 & S " W 7E Frow
q5T 99 ¥ T1 F19 Aqf7F §, AHAAH
2 Wit gA /99 #§ oe g9 A9 fqw w7
aZaM %, AFEAT F 14, wEar
T QAT R AW Y@ FL, TLEAT &
#aw & faa, gu fae 97 57 F19 w%
ar gu 37 ofefeafa & a1 g = &,
7H AN o1 wEx & 7wy uF a=w
YT §, WATT WAL FW ¢ A OF M7
g § 9T TS |7 9T 1 jA &7
FATATA WIAT AT FET WAL g
quT guT §Y WY gw ¥ g AT 5
el ¥ g & s ac R @ ar
wq ¥4 fF Far fpar amar & 7 frar o
w1t & e =1 o gzt gamE art § )
qg 1 AT T TRT TR A Froeaf
% ag S1% 4t & | wrwr 7 Feafes § e
T ¥ ARIAEAT FF FT WA
gray A=A fifad §9 ud A,
AT e # W g ety arefa
Afar, oo wrgare F 9@ FA



893 No-Confidence

[t T wgrg qmEa]
AfeT orw & g avaravor # faepman,
wor, fgq, A & A@EAT ST
WA EY T @R T FCAT o A=
FIAFAAIAAGTRTE, SF AR 21
WX GAGE TR A1 oga Wt wEh,
fargt g WY TEN Wl wUT gAA
mMEL W@ At OF feq a7 4 91 awar
# 77 f& wrw & A 3T TOR
oYz fadndt &=t % A0 @i 9w 43 §iR,
A qF qar g feard w#f @ 20
afFa za 1 qraEaT @ awd 2
9T KT AETTC FHN & A€ | AfHwT AV
feafat 4o &Y a1 ) & =ant # &
w2 q17 A1 @ F wavaa &, " frg
< ¥ snfea, fere =i fear ot v
der Y W @, W FEEw
FAAT AT T & qF wT ¢
€ Wil ®A g AT 3T FY A7 Y
qifY SE A FTRIT a1 WY A
fe o o 50 wiawmm & semm w2t
agl & ®@1 ® safa " T €@
g fe q=1A ¥ ST ARE TH A 96
H g g1y q At i fag @9 g9
& ow Wi faow § oo fawr e
N Im =TT D T F T T wwT ww
g % goman g ¥ gw v A faer a0
we g wgT 140 5 faiedt = &
weet 71 a7 q4Afg ¥, W & W
YAt F1 wrEAT 81 F, IT F AR

ST & afy wwer #1 qEAT 2wy,

57 & weey oifard & faaty &t nfe
W7 WAl da FT) WX gL F AW
TFraAT F wew 39 # d= grong ar
# wf smmarg fr ga d wrd ol gein
#fea fomr wnfaa, fopmew, g
T AT F1 QT HETH AATAT AT &Y
SATT FT AT E | TG & 717 9
gt F ATH 9T A AT F ATH 9
&9 |1 w1 =gy f& g9 g & Aty
Ierw aftfeafagt &1 qwmaeT &0 &
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faq o gt 7 w1q 71 FTETY AT
T fameft & g & 2w 1 £ a9
writ grfr wd g 2 1 ey gaaa
& fanga &1 wq qox Foav &1 F30 WAy
g gt | fag e 1§ g 4w,
g T EAIAN F1AT wifzg, g giAar
arfgd, wedtT ar aifzy, w=9 Aoy
arar rar rfzh, faeders @rar wofzn
¥ aft aman g fr fx 7 qor fasst
T F § |

A TF AT F A3 AHAA F |
8 7T 2 s amer graet £ 347
@3 gu # 1 amer Al wix At
arq 2 1 g 39 1 AT HfI T
2w FY I F g Tifgy 1 FT A
aroit F wf%¥7 & 1 IAFT TAFE AT
qE W W FeA & AW IT F qAT T )
# 37 8 JrdAT FEA7 {5 F w1 ga=
o falidt &7 a1ei a7 @ TAT w7
sifrw #%, #wTT TATT FT IIT WY
G FE 1 T w9 FY Gr 757 7AT
17 F1 7w & faindt za g1 asar 2 fw
B TEF 9T [T ATH | ZT F1 qIT TE
9T FAT, FA F1 ITEF TET qT ATAT
# wAAT§ UF T30 G FieT £
=T8T HFIATAT 57 Py e=1 w1 faedeTe
G, TT | AL L, g F 53 o
FIAR ATHA G, Fagidar T g,
W AFA AT A ST AT &, €K 33 fe
qearz faaifaqi 1 7 7 faard, 37 &
=3 fs mfea wrvaa, Saraa wead
gAY |

Shri J. B. Kripalani (Amroha):
Mr. Deputy-Speaker, Sir, ] am sorry
that the moral support that I would
get from the Opposition is absent. I
hope the Congressmen will lend me
their mornal support as they need my
moral support.
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I did not stand among the fifty who
wanted this motion to be debated.
There was reason for that because it
seems to me that the Opposition par-
tics had previously some confidence
in this Government. You cannot bring
a vote of no-confidence unless you
had previously some confidence. I
lost confidence in this Government
many years back, and why? Because I
saw from the beginning that they were
repudiating the policies wf Gandhiji
whom we call the Father of the Na-
tion. Nothing has changed; the British
Government was a hindrance in our
way; that hindrance was removed, and
we thought that everything had
changed, but we changed our policy.
So, 1 lost confidence with this Gov-
ernment long ago.

I am glad to say that many Con-
gressmen too have lost their confi-
dence now.

An Hon, Member: No,

Shri J. B, Kripalani: They may say
no here; they may vote against the
no-confidence motion. [ wil] join them
in voting against the no-confidence
motion, but they cannot say no v that,
when they are very much oppressed
by what is going on in the country.
They realise that the country is going
down and down. On the last occasion,
if you remember, I said that I have
sympathy with this Government, and I
pity this Government Why? Because
it is falling by its own weight; it is the
weight of mistakes of commission and
omission, and there was no need for
bringing a no-confidence motion. But
today, 1 am very sorry for the Con-
gress Government, and for the Con-
gress people. T am an old man; T can
only express my sorrow. Why? Be-
cause even Chiang Kai-shek has learnt
by experience. Our Government does
not learn even by sad experience. It
goes on committing the very same mis-
takes.

Now, there are two Ministers re-
cently appointed in the two new
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States that have been created. And
what a mess they have made! They
say op the one hand that they are
out to root out corruption, and on the
other, they have put in the Ministry
people who have been condemned for
their actions in the past by no less
a man than the Chief Justice of the
Supreme Court; you have put them
in. You had your experience and you
had a very powerful man in the
Punjab; because of his corruption he
had to come down and I considered
the Government of India responsible
for the murder of Kairon because
they allowed him to go on in a blind
way till somebody killed him. If they
had checked this corruption in time he
would have been living today and
perhaps there may not have been the
partitition of the Punjab.

Today, the Minister for Planning,
Shri Asoka Mehta, when there a talk
of money for pension for old age, he
said we have not got money and we
must look to our resources. This Gov-
ernment have never looked to the re-
sources of the country. It has always
relied upon resources that will come
from outside and these improverish
the country. In one State newly creat-
ed, they have appointeq 11 Ministers,
one Speaker, one Depufy-Speaker,
making 13 in all. I hear that there
are only 40 Congress Members. There
One-third of the Congressmen are
Ministers. Here also, one-fith or one-
sixth of the Congress Mcmbers are
Ministers. They do not see that they
are wasting the money of a poor coun-
try in multiplying offices for them-
selves and also for their officers. 1 have
heard Chief Ministers saying that the
efficiency of the administration will
increase if 33 per cent at least of the
incumbents that are occupying the
places today were taken off. Why
did this staff increase? Because
everybody had a nephew or &
nephew-in-law or a villager or a
villager-in law or a caste-man of a
caste-man-inlaw to be accommodat-
ed, They have been blindly going om
multiplying offices till these employees
are a burden on the administration.
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1 also have in the past managed
offices. I held that if one more man
in the office would spoil the discipline,
I would say I would have one less and
give overtime allowance to those who
are working than have one more
superfluous man, On the admission of
the authorities themselves, 33 per cent
of the staff is absolutely useless and
it spoils the work of the other 87 per
cent.

The Government blame the opposi-
tion. Of course, the Opposition par-
ties are to blame for creating confu-
sion in this House, but the Congress-
men are more to be blamed because
having a sure majority, yet, they
create confusion in this House, and
the confusion gests worse confounded.

Further, these people who give
lectures to us, to be well-behaved,
to unite with the Government—
are they wunited amongst them-
selves? In every State, there is a
division between Congressmen and
Congressmen. Who started the agi-
tation between Karnataka and
Maharashtra? They were the Chief
Ministers of the two States. They who
should know better raised a Frankens-
tein which will swallow them up.
Again, who is responsible for this
Andhra trouble today? I say that it
i5 the Chief Minister of Andhra Pra-
desh and the Congressmen who are
responsible for what is happening
there. This is not something that has
been done by the Opposition, The Op-
position might have helped a little but
the original sin is that of Congress-
men. And I challenge any Congress-
man to contradict this.

Not only has the Maharashtra and
Karnataka trouble been created by
the Congressmen but even the De-
fence Minister who should be above
all parties, because he has to defend
the country, joins in the fray. You
in the Government alongwith the
Congressmen create confusion. I will
not talk of UP. It is a sacred subject!
But everybody knows what is happen-
ing there, If 1 were free, I would give
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you an account of Uttar Pradesh that
will take your breath away.

Shri Thirumala Rao (Kakinada):
Are you not free?

Shri J. B. Kripalani: I am not free
because you will say he is defending
his wife. You have often said that. Do
I not know you people? When I stand
for election you say he should go and
learn wisdom from his wife. When my
wife stands for election as Chief
Minister, you say that she will go and
give all the secrets of the Cabinet to
her husband! Have I not experience
of these things? You never see a
belt but you must hit below it. I have
seen this. This is a temptation to you.

Then about the students trouble, I
will say nothing; let Mr, Chagla
say. What does Mr. Chagla say? We
are talking about the autonomy of the
universities. But he said that the
Vice-Chancellors of universities are
appointed not because of their acade-
mic gualifications but for political rea-
sons. I do not appoint Vice-Chancel-
lors; nor does anybody in the Oppo-
sition appoint them. It is the Congres~
men; it is the Congressmen who dab-
ble in the Politics of the universities,
and take away the autonomy of the
universities.

They are responsible, I say they are
also responsible for the trouble among
the students. One section of Congress-
men is called ‘ministerialists’ and the
other section is called ‘dissidents,” and
it is the job sometimes of the minis-
terialists anqd sometimes of the dissi-
dents to excite students and to make
them to rebel against lawful autho-
rity. First of all, the authority is not
lawful and, then, whatever authority
there is, is destroyed by ministers in
the Congress. I hold them responsible.

Shri Chagla said—that Vice-Chan-
cellors appointed for other reasons,
for political reasons, for non-academic
reasons and they are slaves of these
ministers who appoint them. Do you
expect slaves to keep law and order?
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Do you expect them to keep discipline?
Do you expect them to be good
examples to their students? You
cannot expect it. I hold the Congress
governments responsible for the
students trouble,

I have been a teacher for long years
and I never had trouble with the stu-
dents, Why is there trouble now? It
is because the students are taught by
those who are not competent in their
subjects, by those who do not treat
them as they should treat their child-
ren, Even if one virtue out of these
two is present in a teacher the
students will never create trouble. 1
have scen teachers, a good men, Wwho
treat the students as their own
children who are affectionate to them,
who invite them to tea-parties, who,
if the, smoke, can offer them cigaret-
tes and so on. Such teachers even
if they do not teach well, the students
say, “they are a good men and they
should not be disturbed.”” I have also
seen teachers who are very harsh, who
are disciplinarians but who teach their
subjects very well. About them the
students say, “whatever may be their
faults, they are good teachers, there-
fore they should not be disturbed.”
But here we have teachers who lack
both these qualities. How do you
expect the students to be disciplined.

There is another thing that the Gov-
ernment, the Minister of Education,
has to take care of. There are con-
ferences of these Vice-Chancellors.
There are conferences of these
Ministers. There are conferences of
policemen, All these Conferences are
very good in their own way. But have
a conference which will go into the
details of what is happening in, what
are called, the students' unions. Every
student union has thousands of rupees
at its disposal and their executive dis-
pose them of as they like.
Every young man who Becomes the
President of the Union wants to show
his strength by engineering a strike.
Thus he gains popularity. I can tell
you, 95 per cent of the students want
to study. It is these 5 per cent who
are responsible for all thig trouble.
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Remember that you have convened
many conferences, but you have not
tackled this question of so much money
being in the hands of students who do
not know how to utilise that money.
Sometimes they have invited me,
When they invite me they listen to
me. After listening to me they say:
“Sir, come for a fea-party”. I

say:
“I have no time for a tea-party."”
Who goes to that party? A few

professors and the executive of the
students’ union go. Like that money
is being wasted. Therefore, there
must be an enquiry as to what these
unions do. They spoil the atmos-
phere of the colleges and universities.
Unless you tackle this question you
cannot tackle the question of discipline
among students,

I remember, in one place in Uttar
Pradesh and, therefore, I have to talk
of it—some school students came and
said: “Sir, we are going on a strike
today, I asked: What grievances have
you?” Their reply was: “We have no
grievances, but our leaders in Allaha-
bag and in Lucknow have given the
command to strike and so we are
going on strike.” They plainly said
that they had no grievances, You can-
not reason with these children who
get guch bad example, who got such
bad example from these executives,
as also from their Vice Chancellors
who are slaves of the politicians in
the Government, ‘To all these things
the Congressmen have to reply, and
if they do not reply they are talking
with their tongue in their cheeks.

Then there is the food problem. In
the days of Shri Patil he said that he
wasg geeting grain from America for
building up g buffer stock. But when
the monsoons failed, when there were
floods, whep there was drought, we
did not hear anything of this buffer
stock. I do not know where they
went, because it is difficult to know
the activities of men and mice here,
Buoth men and mice swallowed away
the buffer stock. It is not as if for
the first time there is drought in India
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or for the first time there are floods
in India. We are periodically used to
these and we must provide for them.

If we think in terms of planning,
planning means foresight, scientific
forestight. Unfortunately, we have
not even the hind-sight. Even Chiang
Kai-shek could improve, but pur Gov-
ernment does not improve by experi-
ence. Then what happens? ‘There is
confusion. Then the police is asked
to act. The police know only one way,
that of firing at people. 1 think I can-
not condemn the police for firing, For
instance, in Andhra they wanted to
attack the oil refinery. 1 really find
fault with the Opposition who say that
the police should not use violence.
If a refinery is set on fire, I do not
know what would happen. Then there
are students who have gone and luoted
the treasury or at least tried to loot
the treasury. Of course, in a treasury,
there is nothing, there is only paper,
and paper can be printed again. But,
after all, it is called a treasury as the
Congress is Congress though it may
not be now the Congress of Mahatma
Gandhi. It may be a dead Congress,
but it is Congress. Names do pot
change but the nature of the things
that are there change. When I was a
child, when I was crawling and could
not even wear my clothes I was called
Kripalani, now also I am called Kri-
palani and when I die they will say
that Kripalani died. Names dg¢ not
change but things change. You must
remember that the police brought up
in the traditions of the Britishers will
always resort to firing but it is for us
to sce that such situations are not
brought about. We can do that if we
avoid mistakes. If the Andhra Con-
gressmen had not started this agi-
tation the Opposition would not have
done so. If the trouble between Maha-
rashtra and Karnatak had not been
started by the top Congressmen, the
Opposition could not have done it.
‘They could have done a little mischief
but not much. But when the ruling
party itself in one State is against the
ruling party in another State, it can
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do incalculable harm to the country.
Let  Congressmen  look  within
themselves, They might have the
votes, but I say they have not
the moral authority that a good
government always has. They have
the physical authority, and they
use that physical authority and, as I
say, they are entitled to use il in order
to see that thers is no greater confu-
sion than what they have themselves
created. All right, they use their phy-
sical power. Where do they use it? I
am sorry, I am going to touch on a
very delicate subject. Here, in this
capital, a man is sitting with his wife
and his wife is taken away. When
Ram's wife was taken away, neither
Ram nor Lakshman was there. But
here both Ram and Lakshman are
sitting here and doing nothing. Why
don’t the Government ask the police
to shoot people who commit such
crimes? In Mahabharat, when
Dussasan, wanteg to take away the
clothes of Draupati, the elders were
sitting tongue-tied and helpless. Here
you the elders are sitting with the
police but you cannot defend your
women.

15 hrs.

Gandhiji brought women out of
their homes and purdahs, in those days
women could go in the streets without
fear. Women could safely travel from
one part of the country to another.
Today no woman in Delhi can go out
without a chaperon; today no woman
can travel without some male com-
panion. Gandhiji took the women out
of the purdah and brought them in
the open. Today by our inefficiency
we are going to thrust them back into
purdah. Are there no men left here to
protect them?

We have allowed our women folk
to occupy the highest position. How
degraded are we that we attack the
character of those whom we have our-
selves appointed to these high posi-
tions? We attack their character. And
let me tell you that it is not the goon-
das that attack their character, but
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it is the politicians that attack their
character, Because, goondas are not
interested in their character; it is the
politicians that want to demounce
them, to displace them. Therefore,
they malign them and their character.
I can under stand it if women who
choose to bg in politics are ecriticised
for their political sins of omissions and
commissions, But to put women in
the highest positions and then attack
their character is the meanest thing.
It is never done. Yet it is done in
this country, and I say it is done by
politicians, some of whom are Cong-
ressmen.

Sir. you should excuse me if 1 use
strong words, because I can use no
other language. In the Ramayana
even Ravana did not touch the woman.
But the Ravans of today are molesting
them. But today we allow our women
to be dishonoured and we allow
our police to fire on the students,
we allow our police to fire on the mob,
but in this city the Home Minister has
not got the guts to tell the Superinten-
dent of Police that unless you produce
the culprit you will be no more, you
will go. He talks of fighting bribery
and includes bribe-taking Ministers
in the Cabinet. He wuses the
police and justifies it. I also justify
the use of police when oil refineries
are attacked, or when treasuries are
attacked, though the treasury may
consist only of inflated money printed
in Nasik, which ¢an be printed again.
1 do justify that kind of action. But I
would justify it more if the police

force is used to protect and
safeguard the  honour of our
womenfolk. India has always prid-

ed upon the honour of her women.
Because of the  honour of one
woman we had the Ramayana war and
so also Mahabharata war. But here
these elders sit still and do nothing
when some people malign the charac-
ter of our women, not in the political
field but in a personal way,

Mr. Deputy-Speaker: He
conclude.
Shri J. B. Kripalani: 3ir, if you

want me stop, T will stop here. I
‘have only a few words to say. I am

should
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otlon 904
in earnest. ] am not talking in vain.
1 talk of things that I have seen and [
talk of things that you have seen. The
previous speaker attacked fhe opposi-
tion. However cursed the opposition
may be, it cannot bring about the fall
of the country. If the country falls, it
is because those who rule the coun-
try are at fault, Even in this age of
famine, when Government itself has
admitted that 41 districts out of 54
districts in UP are affected by drought,
in Bihar pot only is there no food
but the administration has also crack-
ed, in thesg days I have seen people
thinking only of their tickets, people
thinking only of the position they will
occupy and how they can displace
others sp that they can occupy those
places. This is the condition in the
country today.

If you think that I have said any-
thing that is wrong, you dismiss it,
but please keep your house in order.
Now it is a house divided against it-
self. When a house is divided it is
standing on sand, the flood may come
and sweep it away. Things do not fall
physically first; they first fall morally;
physical destruction may come later.
The destruction of the Congress Gov-
ernment is Congressmen pitted against
ong another. Even Congressmen
admit it in their private talks, but in
public they give the vote to Congress.
So, this vote has no meaning. You have
corrupted even the voters by bringing
in caste, money and liquor in order
to get your people elected. Take away
these things, For God's sake, save
this land of Gandhiji and
and do not play with our destiny. We
had a great man who led us. Let us
all be g little worthy of the inheritance
that we have received. It is said
that it is not only at the time when
liberty is achieved that sacrifice is
needed but every generation has to
make sacrifice for safeguarding liberty:
eternal vigilance is the price of free-
dom. Congressmen have got to be
more vigllant before they accuse
the opposition parties. Opposition
parties do make confusion, but
you add to the confusion. Please, for
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(Shri J. B. Kripalani]

God's sake, consider the words that I
have spoken and at least take care of
our women folk, if you can do nothing
else.

st Wo ®Wlo fyady (gaTege) :
IqETH WA, AR T AW gH
f& o wfamm F gw=re 51w
ot faa2Y ot & 59 g27 § gufeqa feay
2 | 9F GE1 @  fe s fadd) oft
ooy 2w § g wo wfe fawna wr
FIA FT FEITY @A 41 IAH! qg faearg
Tt 7 T | FHT O 4 & o -
w9 F1 Afq &1 &, { IWE U
Ia% faeg I WTEIT § 1 IR
¥ fon & sgm fr qqew & Ay g
¢ i 3w 7 ey = @) ) Afew o
g WO W9AT I §, Hiavard geT
qwr @ gQ A wmgwr I fr
ay fell wg-agel ata #1 gy I fow
WT ¥ 97 I6F1 Fed & 98 o fader
WTST @, WAST AT H o g weor FO
& T o oY I gE Wy w7 SA
fer @ 1 xufad aF ot sgv o @0
gfs:

feadh oft a7 77 § T,
& o g SN, feX 9§ gaem

A ¥ T wawd WTEEAT 8 § W
T A BT e At &

geAmAT are ;. 5 sfgw )

|t wo wro fpady : “faddr oft
w W § ww, 9 A g o,
G T

ot faddy Y 7z groa & 5 =@
Frey &7 Aifa ov sfaweEre w#@
et afaw Atfg & Masrs dae §
A% w9y g9 ¥ 3T & faward Ay
frwen &, afes o gl g0FIC &

NOVEMBER 3, 1966

Motion 906

faeg wfamaragama o & ey
I E

w7 fa e == &Y Wi B aweay
wfavwETa-gadTe T E" §37 1 I3
FET A T A AW TG
TET FY TF TATT ALY F17 9IS § ?
w1y e fF foew o # oF afawErg-
TEITT WT WY 36y g dvA A W
ufawTe SETT AT | FqT A0 F qran
9 gTFIT 9 wigwar &7 aaer @y
q8 T gAET § 7 ol 5T e
¥ wgr fis aw v g faa gar ¢ @i
gt w2, fagre mar wsw wIw oAy
feaf &1 v w7 gu w7 w1 s
¥ W g v @ & R Ay
= ¥ wawi % fau ag wfas 3faw
T @ f5 § wfemeaaT 7 ¥
o & F el o agm At v A 7
afe g Gar &Y P | vt e
Fw WL H G FT @ §, awi o iw
¥ et &t wrr o 7 &, &mf X
AT FT IR §  WIC FAT FY q3
FX TE & | 77 Fanedy 2=t *°7 9 Fiaw
TrarfrF g7 faanfadi § wa S
I WY ST WX 377 9 fF a7
Numard? e 2§ faw
F IS a9 ¥ arFC dE-RE o7
ATRAT 7 FTH &% @ § 6K
fanfaat w1 s § 1w faanfea
®Y WOAr ®E AFT g, a1 ag e
Y g ®A K AT g | JfEw W
ferenfi| #Y % § Y €7 TFTCHT AH
Ft o <@ & 5 e fafaws w1 g
2, wF TIH 7T FN, ] 7O faataat
ARG A A S W A A Am
farenfowi % wfg ST o F @ &

safae W g sfaame-gema F
wifrw @ R & 1 qf A & e ax
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favafqgrem ¥ saafwei & go @
A P AP W
e N S
I £

W Wre st wi (ATMgT) - W
ara | A g

ot wo Ao frdd) : Fidw A o
arx &, afew 3 wfa s@m a7 97
T F &, § wr @Y Ay €, afew
7 @ A @ W T T gt
#1 afq AR § | ST g A £ -
‘T ¢ O AR, Y AR § FA,
T & 7T w) ¥ ArAy § ooty )
¥ wfae A = Ui & faeg €
o & faeg § 1 & fedt Y w1 F
HTY AL AT AEA &1 & TET WTHC
THTHRAT T AP W wi =y § 0 F
TR, AT WK 3w F A AR

T O a1 W g wfawana-
g 7 wifAA § | 9T gg g g fw
@A Ea, T AT O S, 91| Gy
O XM R w7 R 9 e
9TEl ®1 graT &, A waR(sE S0 are
7, faasr fafret a8 «mmr o,
form #1 3= wigar A8 foe, & =a
arét % w% Mg | 7z et qw W A
WO grgEl 451§ WK geA ¥
sfaEma-smm @aT WX dE-En
] FHAE FETE TR A g !
T W Figg § I S
a1, AfFT TR F AREE F 9%
THATER® FTH Q1 | qg ILQT G & |
I ghoml # Ig #1 o faa
a1 1| IFA AHE JAA ¥ FW g9
Hfamrar | s M A F @A ¥
FTal #1 qF Tt 7g = 4t fie wr
§H AT S9! g & A0 F T §
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Muotion o8

fardret ger & T WY wETEHT T Wy
a1y wgy & ofea § 9% Faaral &
TR HTEOT A8 F g 1w ot
AR FA a Zifau. A fadr
T AT T & | F qEwer @At §
srer 987 et & wiq A T
wred & 1 7 frarfadi 1 aedm feami
T FIH AGT FEAT AZA E ) AT AN
W ¥ fagz a1 gav 2, qandr A
g% 2, afFT vl 3y wfq A
It wf e g & Fe gfeom w7
gL ¥, FTAT GEIC F1 g4 fmmr
wir | § sy # fF sAE afawame-
werg # gfea mar 1 aEr A
gz a¥d) 2, wifs gu% om a= w7
ATFT & | WA A IR gL EL AR
& @1 93¥ F T ®1 TRIST FL, AT
EFEST HE W g AT A 937 A
g1 | g 1 a1 fex agt 9x wiqwars-
ST AT AFATH AT AGH Al WL
T ¢ 7 4g F9AT ¥ 97 w7 AqT w0
2 1 7 g7 wfawam wema 1 gafan
am & arfe & S & araw aifad w7
g% o gy g & 191 o aafaat
%t s+ ot § 1

Faamg framedsigg &
gy ot wtr g f 2w g
der 1 7% 2 | AfE war wEEC IHET
g AFZF ®T G § 7 w41 qg AW
I G FAT TV g 7 owore fanedt
woif w1 wggi fadr, A fomdr goga
g 9% ¥ wdt A wYT FLAL A
oI AET qUEAT A T FIA GG
&t | T agam @ A I
I FqH FEW 9T U wEHA W
Uz @y Efs Qv uw L AAI W
wwa, 91 f§ wew &1 g Fge B
e FY agg § T AT, WCHL

*sThe words were subsequently withdrawn by the Hon. Member, vide
Debates dated 4-11-86—Motion of No-Confidepce In the Council of

Ministers.
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[ 5o m1o fza]
T §q4T =Y ATAT & AT A FH FH
et wra £, 39 w1 gw @ sy § )

I AT AT FT FAHAEY F7S 8,
& oY g7 wfavare-gers § wiws § 1
et feafy gz & "ataremg) & w9,
FTT FATHA ATAT, FETEIA RN G A
frae arar 1" 7 fad geqeardy ¥ war-
7T T FATAT A0S § | Tl #a1 o
97 # f5 ag 7z & awd Y fs o Frm
G ¥ g9 B! TAT T A8 § A
ANTAITE F ATT 9T FEALIET F I
qAT arf ®1 F7q F Srefyr aqmar
¥1gY & ? UF Wl oA FHTALTLY aavat
1A, AT FTIT F qTH ATHC I ATH
e fg €1 a3 w7ar g1 ) T ag7 747 €,
af 4 7Y waw w3 A7, g7 A
QT ITH FH FE FT AW E, A A
IAAT F AT AT & WH 7 feard
w1 7z = wiqeErs-ramE § wrfiw
T =d F WHATYT TA% Ay wiforw
AFT |

Y Aty AT A gW H¥ AR,
&9 FAF F1 HY T2A7 FT q9F §,
fas g @8q FY AFT ITH 7T FH Tg7
qT g1 @ & | T A FAw aRaTHaETAT
ot T F Sfy o # Sifae
=t &) afsr & g Smgar
g f& wr Y s aga wwwa
Faq 2ar & % F0q 7 FOFTCA FAA
it & 7, afew 9@ ¥ T 7 W
forar, 73 & %7 AT qF qg THAHAT
T FTEY G2 |

T FUATAT FAT ATETOHT
ax § & a7%r g9 dweq =fgo,
YART WUAT WT AV FCT AMEY 1
AT I 19 17 ) W7 =y fear
fir 37 9 Laraare wrew HTAT § MR

NOVEMEBER 3, 1966

Motiox 910

T T A WA g mine g
T | A Ay dEw At &Y
faeat 7w 8, afew 27 7= wafa)
Y FHZ T AT A § | F97 AT
ot s foewr 3 w7 awd § e 97 & gOd
oYt EqTaeTT A WIS W AT F
wifas g} & 7 wrand o WY oiw A
FTATT FA § AT TA FAATAFT FY
TEATH FIF FT &7 FCF & 1 F ATAAT
g f wida & 33 smed) oY &, AfeT 7
4 w1 ? gz Ay safET v, quear
A THATERF HTH FTAT A7, qH FAT
% afeafas &1 #w g1, #fe orw
Ay, arzeifan, d&aer o Gy
& 9 9T §F TAT WEGH! FHA H A/
W qu § o % i 7 afgeRre w1
FHIT F1 T FY ravewar &1 e
w9t AT gg a1 W AET Iy E o
Tg A1 FUA H IGATH F& WIAT AT
IMFHE A w A 55 g, X5
% of7 ¥ @ &, e 17 o
g w1 we=y 3z & 5 7@ o 712
* | ST § 053 10 0, /i e
AT WSS E | FFAMGIT § ) WATITR
g2t fear andem, o gardr deqr A
FY ST YT g wqy ATE g4 FL AT 0
afes wramd o faddr =4t & w0 ¥
TEAT TET WG & | A & FI Fg ]
£ | % ITFT gATE N ;A A4, FWifH
ag g3 § W qTA AT § ogh
favara & fir ag forx gurar &ma 37

fadre z@1 #Y WIC & Fa1 oM @
fF wite ¥ wox frosa F Amw we
FaEr AT AT ¥ W IET W g,
o @ §re-AaEw g7, AR A,
&9 WIAT & a9 99, a1 T FF
fr wigw 7 faoea a8t fear 2, afew
T AT Y 9w AT W OF
s foat | a7 ag & fF fauswe &
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I gHeTd &, & AwEmnd wrea A E
™ WEaw w7 g fF 37 mmersi #
gy ¥ fov amer o qn¥ grat
&) wravEEAT ¥ 1 WAT IART AgA
faz, @1 ewrit @A AEAT & AW
B WA ¥ IT AAe@THi HY §A FT
it | Afew 3 famew & granT &
w0 § Wi 9a% 97 wrg m@qdz w5y
T FA 1§ FE TR ATTEAT
W gA-msaw &Ox § o gfam ®
Tt w4 ¥ faw 3afar w2 & A
fRcga g amE & fau #9m a7
o e 23 & | A gT ATy Wt
"o wEAY & W FAAT 5 €T g v
& Mg fainft a7 & 7 5 ®iw
s =gt & 5 3w § wifg @), *wiww
wriiE St & fR 3w B sgaem @Y
R &, W9, 99 ¥ gurd Qg gy
o g F qet A oA gu § fe
¥ W FEEm # W w1 AR AR
favara & fis gw 9781 g w7 @97 )
Wi gATt faidt 23 aga A 2 awd
N ¥ F 9 T W A A1, TeT dE
ToT @A aE s W fEa
wgie ¥ feafa gueat g ar adt 1 arfew
ag foafa ®1 gay @Y & om0
wg Tuwd § fs ag w0 ® g 3
T ST wifed fE saar frad grat
¥ a2 21 F4T ag I AW gray
H A 3 [0 S Wiy @3 & o Ok
Wt 3% T v dE gy § fagiy faw
v ¥ FTon siHw @ owrer §
9 g F4qT *7 favarg o o
W@ | qq favme i & fe waar
W 7d ot fw G St &1, o fe
WA am R fawmw ad ow@,
@ TG aFAr # gedw Ag &
[, A AW F Owar waw & g
AT ARA, SN AHF TR A favar
T F, T 0 F aBA qAT | A
wFT-He §% gu & Afe wiavara wemy

KARTIKA 12, 1888 (SAKA)

Motion 912

9T qIE-99Tq @E {1 A §, AT
¥ TAE AT F7 oG FE I §,
gt wara faerat & aw aro fadm) o
aeq § @A &1 49 fa|ar, ag oo
Do g fedra fFarag@ @ womT
wed & 1 =g s § 5 ofgvamw
T & W gy g, At faw
o # gat ¥ & fam,
AT Ay w & o T wfvwaw
wemg &/1a § 1 & g5 wfmaw =
& aft o wiavn® S%z w40 §
Y argan 7 fr 7g woen seaTE A
¥ & ag awe &1 warer 2 f
ag e #T qOHTT W W A0, I
o T qTHTC T T I | TET
O T T qgi IERT AHAAT |
WX FNT ¥ §ORX ARl AW
A g7 sw & g7 agi Wi g7 &1
X g e AR W E,
& T A AT ¢ 1 Afe A aEea g
e ETa g g wew fpfaasza”
Eafrd g agyr & @ wwe
faody & 3w & 1 & q@ @ 1 AW
TOF ¥ o T X gt | §H I
wwwm O gwH afg W afgd,
FREaT qfed & aEt #§ o o §
37 § WY WG FIT §, GAAITC W/

® & dag FY Freavt w0 =E®-
g TRITAATAT AW FT € A
¢ o e gw w g T
| %% W FT q@w g S
& afy ufrwara g, Wi
& wfa wfavara g, fomr &Y g 0
FTAE |
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[’ff‘!’o o fa’i{r]
g wiF, et aOF @y g g, o
STTHT AT ATAAT 7 g1 a9 AGHT 71
H &Y g Ffay o) o ¥ oA
21 TEAT HUATAT BT g7 H 34y T
F ATAET | FH FAE A A4 @O
o9 gW WA fF gardy Ay A we
At | e 39 favara @ fE waE
T S A 59 a § T g @ gw
WY wRETi #oaAd, g 2w €
THEATH Y 7R W7 wTfa 7Y s
FXqar ¥ o 9T aF @97 WA g0
¢, 9% gan @, wEwd § A% A qa
sTé & WERSET ¥ TV, IART ATHAC
¥ | % g *X, 9% 990 FE TH
Taatat | faw Fg § o qeedt w0
S gW At #79 § &7 |/ T
TATEY | A% 99 1§ T AGY £
A g ag & e o wrewt s ¥
f we & ag /dr wm W frany o
gz f& ag et Twm § 1w
I8 T FY W T WA, gHIL FCRIT
A GUATH, 79 WIOK! AT FH AT GHX
& ¥faw ag aww T & mel w
HEY At wraw T FRET & A TEr ww,
faar  wfasare wema &, faar @m-
S A I & | ATaER OF w0
W o waTeRrs e R FW
F W WA wC ® § Ug faeam
T &, sraETY g, 9% 3w ¥ Afy mrr
21 rafad & qire w7 § aifs Iy
AT AT AT T FEY T T I Q7

woEt gewTe ¥y aar g fe
i fagre goFie B 5 F0F el
T WET 3w T 7€ w1 fFar g
ty fad gmt fadnd agel &Y ug
Feal fd gy aTHIT i f T
WY oawa omar g & wee X
sy wem e gl gt Y g@ T
¢ ag v & ofiwn ¥ aiw W

NOVEMBER 3, 1966

Motion or14

w1 oy F3 | qIfE gUET e A
gUq g1 7€ Fg av gf v dfew af
FET A @ AT § qE wST g1 I
T TS g T I 4T  HT G FHAE-
7 I7%T qO ARG qifw g A
AFL FE §F (& qORT IT FT qardr
Y Tra T NqeT S | F 5T w7
§ f& gt @@ &t g g medm
;o

™ weEl & @rq § W wiawEma
e & faQy § W g b qw ¥
WA W 6T w1 § WK FwEal §
fr fadet e o TR A

st gwar wrlt (FEmE)
IR HEIET, §F a1 WIF A1 FA(HET
& ety ¥ 9T gua afe & &
feafa & Fa Tt T Ty A1 gArd
aOETT & Wg W SRETg gAM "I
wyr afedi & arq o s g

fawir 4t agHi § a7 A 7o fo
w1 qff feer 2, gt WS AT ¥
w &, @ A feafa @1 7ga To€w X
gaY w1 w1 faern o fomea & @
Tt ¥ ¥dT TS qg wEeer @ A
uﬁtmmﬁimmﬁﬂw
avT A & F A w5 9w & fF e
T A faa & weam fasr o,
fee wet v ©: fem & s oY fw
g, fee Fur v e fem & weeT o
foer oy, five v fs @ fax & we2
qrfy frs STy At SR & I a0
g Y i wir § o1 W EET A AT
fag v & s mar 1 & gt wEr g @
agt ¥ ¥ goAA W 3T ¥, g w
g § a1 rgiT ¥, 9 H ¥ Ow o
radw oW oA wC T oar W
Fiien wewerar, ¥ wfawfal &
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ot dfagt & T wemerd, o A
Y WY ag A gEd I 0y o
Ft FY qiT faea A At Tl e

OF WY zgAIT qWT ALY AT |

Tl avg ¥ g g § 5 w0
wEdl § 1 IT AT AT & qgr 92
g forr gor 1 wtaTE A aga @
TRggigi) AT aE FeA N
oE awT &7 ) 4 5 w1 rgaaw
wTaT § a7 AGY, 79 q87 T OF AAAT TAT
WTAT | i & I A & gt # Avfsar
&, I7F Frat & agH 4, 37 ¥ gal

¥ w7y g, 37 W grg § awwy fam &

gfame @1 & 7 w737 wars dqer fr
WY gt a1 2§ 3w EHAT T Wy
g o wff gaer Fer g F A A
o fr g At A s Ffag ari
# ¥ w27 fF o7 $79 g9 a@ ¥ WY
€ @ O fFowree wTeTe ¥ gH
fareaiy &1 &7 &, g9 #9wT gAY AT®
¥ 9qd g g w frogw R
97 9 G} 9 OF TG A A1 ey
% fan afew efmare 3g v ffom &
¥ vt fear | & g fr ey ATy
& Fqr g o #1 B A @
&t v fr et gofem ara qgan fear
mr | fag awt & 37 F @@ a9 w7
T 9 34 a7 g BT ¥ WET A
a4 & At gfame g g
& 3 37 W & g2 5 aar 7@ wrat
W} IR wm oAgl, W g
e IT R g1 #A e 1o fF
W AR § o gfearc o g
i & o g gfeare far gg war
o § 1 S For @y o1 I ¥ w0
wed e g FR oE ffl 1 aGF A
wg1 fir ot ofiw & weee ST T 91 3FA
1 g g faan, g A o fF ogaw
o gt are &, dret A w2 fE I
¥ A I51 A W A A w
1837 (ai) ls—10

Motion Q16

THA gATE qEvEt w w17 frar | fafwew
wrefadi &1 it firdrz ar ag aw g
& wiw ¥ gfqare fad-fad qu @A)
¥ F awoge & 99 wa w1 g5 fay
fosfeafe & v 1 o 7971 wggw
Tt g1 & w ol g forw Y
v @ g fr ¥ gaw A aaw g,
ar % saadt § & fargeama # g4 w9t
& ga<i mia g A5 F 812 91 framy
F foar &t § 3few o & 100 A9
AHA & a7 50 919 A9 ®T AW B
aar 2, faw & qumw @ w2 ag
=9 19 ary #1 99F g 71 2 W
it wredt gy fEw # 1 aw wareA
¥ S97 A TEX § Afew w1 A
ariart AT O & TE UF AT
& & wrow Ay dw fwr

arq & amg frafaat #1 @ g9
AT TG AW AT ATEAE | I A
9EN AF AT AT | IN AT OF
ooy F faandt ®iwa F7 906 @ ™
T aF Fr & faardt gardy al €
T @ ™ Wit fw ganfaw 9@ 6
F wow q1 730 & faurdi fasre fag
wa, srhed frmta fad ma, s wenfaw
# g e w7 faar, IR TR
ot & € | g wE g | g fE
wrafas fafeamedo g gon 1 7
faanfaai 7 fly 3 g, 7 S
Y, 7 ArEEg F¥ gAr 0 IA A oA
faa®1 a7 19w 91 ¥W A T TR
791§ 5 wor &gt 97w gty 3@
arer g g mar & fER & A
aft gt | argw wiweT F arw T A,
sty ¥ otw 7 o, fafrew & o
§ wu, Ffwa &L W 37T gAart Ty
g%, 97 & a1y few awg ¥ weang e
man, &, gae aww et & sar Ay
fear 1 gz & wrowr fadndy == araf
£ wroErd o @ g AN v oaw
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[siteeft gazr sTefi]
g1t faeg wfawmm 1 g @t

E 4

W IAHI AT § A FG W4T
fF g@ aCs1TF1 27 AAT =Tl GRT 9T
qm ¥ wrdeAw W ¥ wEwd g,
agt 9% qET 7% 741 2, ggi a7 faadat
# frrrad et T st 2, gyt av Ay
FATE FET ¥ | I WEET, W
ag) wror § ey famt o7 @oare Y
s AT =TiEy &1 & wgeht i ww @ e
SO T T T A9 047 7 7T FT A
wrar =rfegd 1 o g w1 & e oW
FT 7§ A2 G FAEEEHT AT HEA @
fo o & 9 A SAEY & T £ )
qg TEEINY Ff 417 & WUTRY AT TG
g 1 & gom WAt § f5 own fe
T ¥ ;WA 7 TET AT T@Y
for Fei qam 9= 2, aaT fadY woevE
& mred| & 9w 2av g fF gt feaml
Y wHA ST T &, F0r qgi 97w\
ERFT A HIT @G AET IHT §
sy ¥ ox wfafars sfoee §
fomay foma 2 f& gareT gra A
fer 2, et & @ ¢ fe B gmelt AT
&y &, feedY 7 w1 f5 ol & & &,
foeft & 77 f ey ST AT 1 W
TR & "W #1 A Y 2 frowrf o
w7 gfem ¥ sus foord fomar @i o
X7 W IHE g |

s it 2o and gt -
S FTd & w1 JEREE &
fraamradeg 2 ? I1 dEAT arigafe
I FIT a7 e o fear & ww w2
w¥e W ¥ @mw goteaa g § 1 AR
g § f s agw s wE @ BT
1 & FHW F1 09T ¥ a«d g, F1F
#1 SHTM g 91 TW AT FI gET FW
a7 oA 3 7 oAw A #g
fearf w3 § s A s w1 framd

NOVEMBER 3, 1808

Motion o018

g & oy gg o Y g aa
T §, I AuTS ®T gl adr WY g
fora swa & wiag sz ¥ oy ge
wfaar g T WY 55 oA & T H
w19 A fades wom gt g1 s TN
2w 7 guen fFar @t gt wonive &
wTEEl ¥ aga & fadit smdr el werd A
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¥ fpra g & fag s
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fasmad | gz #1% w1 9@ =7 A
WL TH K qUAG FTAT IH &1 f@yendar
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ar wY§ gueafafrer o1 o o gora
o g JEEd & A gy uer ger
arfgg WY FraawEy ag § iz

Shri Humayun Kabir (Basirhat):
Mr. Deputy-Speaker, it is with sad-
ness and after & great deal of hesita-
tion that I have decided to speak om
this no-confidence motion this after-
noon.

It is not easy for me to speak
against the Government when I have
been a member of the Congress Party
for many years and have also shared
in the responsibilities of office. I also
admit that the policies which have led
the country to its present pass are
policies in framing some of which I
also had a share. Nevertheless, J feel
it necessary to speak because the pass
to which the country has been brought
is one where everyone must offer his
analysis, try to find out why the pre-
sent situation has been reached and
chalkk out remedial measures.

My hon. friend who spoke just now
deserves, I think, the congratulations
of the House because she has put many
things with a force and vividness
which everyone will admire. But pro-
bably she did not realise that in a
sense her speech was itself one of the
strongest condemnations of the Gov-
ernment and one that any member of
the Opposition could emulate, She
spoke of utter lack of law and order.
She referred tn Balrampur, how peo-
ple go about flouting authority, how
people go about creating a reign of
terror. That is precisely the situation
we are facing today. I am speaking
today because the country, after 19
years of freedom and 15 years of plan-
ning, has reached a stage when.in al-
most every sphere, on every front,
we have reached almost the nadir
of our fortunes.

I shall refer first tp the food prob-
lem. I will not go into details because
in the last session when therr was a
food debate, T placed my views at some
length before the House and made
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certain suggestions. But 1 cannot help
saying that it is a very sad comment=
ary on our planning and a sad reflec-
tion on the Central Government itself
as well as the State Governments
that after 15 years of planning and
centralised control, which seeks to
control almost every aspect of national
life. millions are even today denied
food and drinking water, their essen-
tial needs are not met.

We have also a situation where our
dependence on imports from abroad
for the very sustenance of our life is
increasing from year o year. If I re-
‘member arighl, during the First Five
Year Plan, the average jmport per
year varied between 1 angd 2 million
tons of grain. The situation today after
the Third Five Year Plan is that we
have had in the 'ast few years to jm-
port 5, 6. 7 and 8 million tons, and
todny the prospect, the threat, is that
unless we are given about 10 million
tons for the coming yecar, millions of
people may face gtarvation and death.

This is certainly a sad state of affairs
and this in itself entitles people to
question whether the policies which
have been followed till now have been
on correct lines. T think there should
be a searching of heart, and unless
thers 15 a searching of heart. we can-
not pget out of the difficulties into
which we have brought this country
today.

1 will pive only one example of the
way in which the problem of food has
been bungled. I do not blame the
present Food Minister, He alone is
not responsible but he also has some
share in it. BEven before, for the last
15 years, we have not been able to
gettle. even the figure of agricultural
production in this country.

16 hrs.
ISRt SHAM LAL Sarar in the Chairl
The  agricultural statistics  are

romnletely unreliable. According
to the Natiomal Sample Survey there

NOVEMBER 3, 1806

Motion 930

is one figure of the total production of
foodgrains in the country; according
to the figures collected by the Food
and Agriculture Ministry there is a
completely different figure. Some-
times the difference between the {wo
has been as much as 50 per cent, but
the normal variation bas been 20 per
cent. Today we know that the figures
which were given by the National
Samp'e Survey in 1950 were much
nearer the mark thap the figures col-
lected by the Food and Agriculture
Ministry. If the figures of the Na-
tional Sample Survey were enrrect, the
deficits whiech have been thrown at us
again and again would have proved
illusory in many cases. I really do not
krmow how to explain the situation.

1 would give you the vxample of
my own State of West Bengal. In the
last few months we were told again
and again that there is acute shortage
of foodgrains. All kinds wf cordons
were jntroduced, levies were intro-
duced. People could not take food
from gne village to another. You
know that wherever there is a check-
post, there is a dvor open o corrup-
tion, and the whole of Bengal, the
economic life of Bengal, was corrupted
because of this mu'tiplieation of check-
posts and cordons which scparated
district from district, polic: station
from police stat*n. evrn village from
village, and we were inld there were
no foodgrains. A few weeks ago these
cordons have been removed, the check-
posts have been abmlished, and imme-
diately there is adequate supply of
foodgrains in thé State and prices have
come down. This should have bren a
difficult period because the new har-
vest has not come in; it will be com-
ing in very soon but it has not come
in yet. The fact that as soon as the
cordons and the checkposts were re-
moved there was a general fall of
prices sugpests that there was gome-
thing very wrong indeed in the food
molicy which was pursued. T have re-
ferred to the agricultural statistics. If
nur agrienltural statisties had been
accurate, if we could depend uDom
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them, we might have avoided the
shame angd the disaster of devaluation
which today threatens to ogverwhelm
the entire coumtry. This is wne front
on which the failure of the Govern-

ment has not brought the country into
& SOITY pass.

I next turn to the problem of secu-
rity. I am not referring tp external
dangers. We know thay we have yn-
friendly neighbours, neighbours who
are hostile and who will threaten our
integrity whenever they get an gppor-
tunity, but I am more concerned with
the situation inside the country. Law
and order has almost vanished from
large arcas wf the country. If you can
get in the city of Delhi itself incidents
like the one which was reported a few
days ago, that from a house when hus-
band and wife were together sitting
in their home, the wife, was carried
away, if an incident like that can
happen in the city of Delhi itself
you can imagine to what straits this
country has been brought. T know
my hon. friend the Home Minister
is an extremely earnest and honest
person and he has done his best. [
also remember that on one occasion
he szaid that he had doubled the

The Minister of Home Affairs (Shri
Nanda): May I interrupt him and just
say that in this case the kidnapping
culprits have been caught and are
being dealt with?

Shri Humayun Kabir: It is some
consolation to know that the culprits
have been arrested, but far more se-
rivus is the fact that an incident like
this could take place in the capital city
of India.

My hon. Iriend said the other day
in anothcr place that he was taking
strong measures and the police froce
was being doubled. It has been doubl-
ed; actually I think it has been quad-
rupled since the beginning wof inde-
pendence, but that is not a support for
the Government, that is not in praise
of the Government; it is, in fact, a
condemnation of the Government. 1f
the police force has to be continually
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increased, and I hope my hon. friend
Mr. Mathur will not take me amiss if
1 refer ip a remark of his when he
heard that the police had been doub-
ed,—his immediate retort was that
doubling the police was not perhaps
enough; perhaps we must have one
policeman for every citizen and then
and then alone security would return
to this country—if that js the kind of
mentality which the Government has
even today that we can maintain law
and order opnly by continually increa-
sing the police force, I think the Gov-
ernment are going on a wrong line.
No Government in the world, how-
ever strong it may be, even if it be a
naked dictatorship, can survive for
long unless it rules by authority, by
prestige; it is not by repression that
any Government can continue in power
for very long, and the expansion of
the police force is a symbol of using
repression, of using naked power,
whereas Government must, in fact use
the instrument of prestige, the instru-
ment of authority.

In a country like ours where we
have had throughout an authoritarian
society we have a structure of society
where power has been maintained
mainly on account of twyp elements,
partly fear because of the eXercise of
power and partly respect. Respect be-
cause persons exercising the power
had a moral authority to give the
necessary lead to the people of the
country. Unfortunately today it seems
that both these are disappearing.
Fear has largely disappeared. For
that I am not sorry; it is good that in
an independent country fear shall not
be a major force in maintaining law
and order. But simultaneously res-
pect for authority has disappeared.
That is where ] think the gravest
danger to the country lies.

These incidents of breakdown of law
ang order have affected our national
life at many points. There have been
many complaints from minorities—'in-
guistic, religious and others. In many
cases there have been incidents of
lawlessness where unrul¥ elements in
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the community have taken the law
intg their hands and the Guvernment
has not been able te tackle them. We
have today this gigantic phenomenon
of what js called the student disorder
and it is also called youth unrest. It
is true that there is this world phe-
nomenon; youth are revolting against
conventional standards of society.
Many of the old ideas have been dis-
carded by them but new ideals have
not been built up to replace them. It
is a phenomenon which exists all gver
the world. But this state of affairs has
a specia]l risk in a country like India
precisely because of the reason I men-
tioned earlier. Qurs has for centuries
been an authoritarian society. In other
societies even if this revolt of the
youth takes place, there are agencies
in socicty to interfere and act as
checks to a certain extent; in many of
the western democratic societies there
are certain inbuilt resistances and
safeguards which prevent society
from going to utter ruin. In a society
like wurs if the respect and fear for
authority—] should say respect more
than fear—is once shaken we are
faced with a serious crisis.

I think it is here that the Govern-
ment should search their hearts. Why
is it that there ig this kind of lawless-
ness everywhere in India today? What
ever be the cause, at the slightest
provocation there is a kind of out-
burst which is comp'etely out of all
proportion to the original cause due to
which the incident gr trouble started.
There seems to be no correspondence
at all between cause and ¢ffect. There
ig a general sense of unrest, gecneral
gense of disturbance, general sense of
malaise. You talk to any one in any
part of the country; no one seems to
be happy. The other day a friend of
mine who is a Congress Chief Min!s-
ter in a State approacheq a certain
businessman for election funds. That
businessman himself to'd me this
story. He said: Sir, since you have
asked for some funds, I wi'l certainly
glve you, but 1 will ask you only one
question. In any country, wherever
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there is a Government, they have some
supporters; in some cases it is the rich
class which supports the Government;
in other cases it is probably the mid-
dle-class which give their unstinted
support to the Government; in yet
other cases, it is the poor who stand
behind the Government and give it
sustenance and support; why is it that
in your case neither the rich nor the
middle-class nor the poor are behind
you; why it is that even though you
excrcise such power you cannot face a
public meeting now though in the past
you have been one of the most popu-
lar men in the State? Of course there
‘was no answer; there could be pno ans-
wer to this question. This is where 1
think the highest leadership in the
country inside the Congress and in the
Government have to ask themselves
the question; why is there the break-
down of authority? why is it that
there is no moral prestige in Govern-
ment? I think the answer will be:
because there has been a fall from
standards. There has been condona-
tion of corruption on a scale which is
almost unprecedented in the history
of this country.

Shri C. K, Bhattacharyya (Raiganj):
‘What business took the hon. ex-Min-
ister to this so-called businessman?

Shri Homayun Kabir: My hon.
friend should have known that I have
contacts with all kinds of people; I
have contact with the students, with
the teachers, with the businessmen.
I am not one of those persons who
think that businessmen are untouch-
ables. I know my hon. friend will
probably go to them but pretend that
they are untouchables, If he has any
friends amongs them, it is far better
to acknowledge them rather than hide
that fact. In any case, it js a fact, and
if my hon. friend does not know that
man in public life would continue to
meet all kinds of persons, then I can
only say that probably he is mot a
public man and his public life consists
only in getting a ticket somehow and
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getting returned to the House and
<coming here to Parliament.

Shri C. K. Bhattacharyys rose—
{Interruption).

Shri Humayun Kabir:
Yielding.

1 am mot

Mr. Chairmam: Order, order, He iz
not yielding.

Shri C, K, Bhattacharyya: I do not
want him to yield, Sir, but this is a
eock and bull story.

Shri Humayun Kabir: The major
reason for our malaise is this; there
has been a loss of prestige and moral
authority because there has been a
condonation of corruption at the high-
est level. In this very House itself, we
have seen that persons whom some of
the highest in the land have regarded
as not fit to hold responsible positions,
have yet been maintained in the high-
est positions of authority. In this very
House, we have seen that people who
have been condemned, about whom
it has been suggested that they should
not again occupy positions of power
and prestige, have been brought
back by the backdoor. Those
who have been shown the front gate
and asked to go out have come back
through the backdoor and they are
still in positions of authority. How
can we expect the people of this coun-
try to have any respect for Govern-
ment, for the highest leadership, when
corruption iz not stamped out, when
we know that in almost every sphere
of Government corruption is not only
tolerated but in some cases even en-
couraged? We talk of high standards
and this is the example we set before
the people. We talk of austerity and
wet the ostentation in which some of
the persons who have no ostensible
means of living, live in Juxury, prin-
cely Tuxury, iz well known. The peo-
ple of the country are not blind; they
goe it every day and have asked ques-
tions. what is the source of income
of these people who are living in this
luxury? How ecan vou think that the
moral standards of the country will
be {mproved when persons like that
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are in positions of authority in the
Government and also in the organisa-
tion?

Sir, we talk of student indiscipline.
This is a problem to which | have
given very anxious thought, not today
but for quite a number of years, and
1 have tried to analyse it as carefully
as I could. Ultimately, it boils down
to want of leadership. If the older
generation does not command the res-
pect of the younger generation, how
can we expect the yonger generation
to behave properly? You must also
remember that the younger people
suffer from two drawbacks. They are
emotionally unstable. During the
period of adolescence, when they have
any provocation they get excited, This
is pne of the marks of adolescence and
we cannot fight against that nature.
We will also have to remember that
they are intellectually immature.
When intellectual immaturity and
emotional instability feed upon the
kind of situation which we see all
around, when we see the low stand-
ards gradually leading to standards
‘being further lowered all around, is
it surprising that many of them
should get out of hand and commit
all kinds of things of which every
honest citizen should feel ashamed
and be sorry and grieve?

1 agree with my hon. friend who
spoke just now that we have to be
sympathetic to the students, but, at
the same time, we have also to see
that wherever law and uprder is vio-
lated, law and order must be main-
tained. The sanctity of society must.
be maintained and if you allow this
very basic condition of society to be
undermined, it wou'd be very, very
difficult indeed ty restore the situa-
tion and bring back the soclal situa-
tion to normality in the country.

There are two other points on which
T would like top make some brief com-
ments. T have spoken about devalua-
tion many times. T am amazed at the
earelessness. at the almost callous and
curious indiffcrence with which  this
plunge into devaluation was taken. I
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was in Europe at that time. I have
visited Europe many times. Even thie
year 1 was in Europe twice; pever
have I felt so ashamed, never have I
felt so humiliated as T felt in Europe
during the month of June, immedi-
ately after devaluation. Wherever I
went, there was a kind of
contempt and pity for India.
There was a great deal of sympathy
also and we are grateful to those who
show sympathy for India, But, at the
same time, there was an attitude of
condescension even from those who
have the least right to express their
condescension for us.

Why did we devalue? Even today
Government has not been able to give
one single satisfactory reason as to
why we devalued. We were told at
one stage that devaluation was due to
the pressure of the World Bank. This
morning the Finance Minister said that
the advice was there but we did not
do it because of the World Bank, we
did it on our own. That, in a sense,
makes the situation even worse. The
World Bank has, of course, advised
devaluation to many countries. The
World Bank has at one stage advised
even the United States of America 1o
devalue, It is advising the United
Kingdom to devalue almost every
year; there is in fact a constant pres-
sure. The World Bank advised Pakis-
tan, Ceylon and Nepa', countries in
our neighbourhood, to devalue. None
of these countries  listened to  that
advice and yet the assistance that the
World Bank gives to them continues.
We have to remember that the World
Bank, even during the days of Indo-
Pakistan war, did not stop their aid.
Tt was perhaps the only inter‘natiunal
agency which eontinued to give help
to us. Therefore, it is not due to the
pressure of the World Bank and T am
glag the Finance Minister has absg‘lt_h
ed the World Bank of that responsibi-

lity.

Why then did we devalue? We
were once given the renson that we
devalued because at one time England
had devalued, France had devalued.
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Italy had devslued and Germany had
devalued. There was not the slightest
notice of the entirely different situa-
tion in these countries. All  these
countries have a very developed eco-
nomy, have tremendous productive
'powgr and are producing goods and
services of every type. They could not
sell them in the world market because
the prices were high. The moment
they devalued and brought down the
prices the sale of their goods went up
and their exports went up. We are
not in that happy situation. We are
not producing finished goods. We are
exporting mainly five or six funda-
mental articles, basic materials ‘ike
jute, tea, hides and skin, iron ore, a
few textiles, some engineering goods,
groundnut oil and things like that for
which the demand is not elastic. They
have a comparatively inelastic demand.
With this inelastic demand, devalua-
tion has not helped us at a'l. What
has actually happened is, there has
been no increase in our exports. Our
export earnings have not really in-
creased in any substantial manner in
the last five or six years. I have stu-
died the figures. From 1961 to 1966
there is an increase of about Rs. 100
crores or so. We also overlook the fact
that Goa came to India after 1962 and
Goa brought exports worth about
Rs. 100 crores. Therefore, there hes
been no sizeable increase in the ex-
port trade. In fact, many exporters
are complaining today that as a result
ot devaluation they have been so hard
hit that the exports of India will go
down.

On the other hand, the value of im-
ports has gone up. 1 was amazed this
morning when a friend from this side
asked the Finance Minister what is
the increase in the indcbiedness of
India as a result of devaluation and
he said that he did not know. 1 can-
not imagine a more callous am‘ll a
more surprising answer froem a Fin-
ance Minister. It is the Finance Mi-
nister’s business to know what is the
increase in the national debt on ac-
count of devaluation. His only reply
was that he will have to look up the
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figures. These things should be at his
finger tips. This is the way in which
the whole thing has been treated in
4 completely callous, if [ may say 8o,
heartless way, playing with the for-
tunes and lives of millions of people
in this country,

_The prices are going up, Devalua-
tion will make prices go up. For peo-
ple to say that there will be devalua-
tion but no increase in prices SUggests
that they probably do not know the
meaning of the word “devaluation”.
The meaning of the word “devalua-
tion” is that the money value has gonc
down. If the money value has gune
down it follows as a corollary that
the prices of articles must go up. Even
then necessary corrective measures
were not taken. The result is  that
today our economy is in a stage of al-
most near collapse. This is all due to
the light-hearted and casual manner
in which a major decision like deva-
luation was taken,

Sir. if I had the time I would have
spent a little more time on the ques-
tion of planning. But before I do 8o 1
would like to mention one other major
problem where also the Government
has failed. 1 am not speaking about
Calcutta because I come from the eas-
tern part of India, I am speaking of
Caleutta because it is India’s major
port and the economic life of almost
one-third of India depends on  the
prosperity of Calcutta port. Calrutta
city is literally dying before our eyes.
We want improvement in transport
and communications, we want im-
provement in drinking water ~rd
drainage, we want improvement in
housing and slum clearance. We want
Calcutta to be a living, vital city so
that it can serve the whole of eastern
India. and if there is any case for
special assistance from the Centre “or
the rehabilitation of a city, it is Cal-
cutta. It was, therefore, a shock to
me to learn that the present Govern-
ment has refused to give additional
help to the State Government, even s0
far as the second bridge over ‘he
‘Hooghly is concerned, by saying that
the funds have to be found by the
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State Government_ knowing fully well
that the State Gowvernment have =at
Eot enough resources for it. 1 do uot
today refer to the other projects in the
eastern part of India which have been
slowed down for want of funds.

I will conclude by saying—so far as
planning is concerned, I hope 1 will
have an opportunity of speaking at
greater lengthy when planning is taken
up later in the session—that it is
wrong planning and fascination for
centralisation and giganticism, the
fatal lure for building up units with-
out proper planning, which has brought
us to the present pass. We have live
steel mills in the country. We are
going to build the sixth, the great
Bokaro plant. But there also I would
ask the Government to once again
examine the whole question and to
see whether it is more economical to
add 5 million tons of stee! production
to the country at a cost of Rs. 500
crores, or to build a new plant at a
cost of almost Rs. 1,000 crores and
produce only 2 million tons. It is
simple economics, it is commonsense
that in our present stage of economic
development we should make every
rupee go as far as possible,

It is this lure for giganticism, the
lure for centralisation, trying to con-
tro! everything from one centre that
hag led to many of these ills, and t{hat
is why, finally, before 1 conclude, I
would like to say that the time has
come when the people should have the
chance of trying another Governmeni,
I know it will not happen today, but
it is likely to happen at least in some
States after the next genera' elections.
I am almost positive about two or
three States but already there is a lurk-
ing fear. Those who are the suppor-
ters of the Government are alreacy
going about and saying if non-Con-
gress Governments come into power,
there will be President’s Rule, if_ non-
Congress parties form the majaﬂ_‘V.
some device would be found by whw‘h
the Constitution will be defeaterl_ Th:;

i anda ils going on an
omekening peoplesfaith in constitu-
tional mathods. I think it would be
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right and proper for the Central 'ea-
dership—I would confess that ewvun
today 1 have a little more faith in the
Central leadership than the leader-
ship in the States—it is for the Cen-
tral leadership to say that this kird
of rumours are unfounded and
wherever any party gets a majority “t
would be allowed to function proper-
ly, according to the Constitution, <o
Jong as it fol'ows a constitutional way.

ot e fag : 76 T A2 fw
«TH § A &1 7Y & AT 7 A S 9
forg ww AT graT A AW E 1 A
At wrar # sar ¢ fafo fafag =i,
FH ITA FT AT ST F 1 FEA fawer
e At E 1§ T &, Tt e
gt Z a1 &, fomt oft qRE 7 T30 A
g fREwz s aifev 3w
¥ &1 F4r1 fewe {1 #, fa gan
gramag BT AT 1 AW § AR
i g sty 621 A &1 fim st
F yrezA W 91 T Twat Afar aw
FTAT AT WA TEF 71 EwAT w0
gt o) 7 A E g9 574 78 3 agr
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& T mga ¥ s wEe g 0%
FIOH T AT qE A ANEG | qg AT
AATAT IR 2 | AT AN T2IAT F7 |
WETHIT &7 AT91 7 15, Gerare &7
AT FT | MY G AgE gRi At
WeTIIT w®T g 0 Ri gy 9gar &
f == 5 g 3 Y Frerman @, 3EEY
ar{t fa=t zar 7y fear 5 ) AfEr T
¥ w7 wrs a=9 # o7 Ty 7" WY gy
Y & T AT BT AGIEAT, AT F) AR
TH 3 gAY TEAT q3AT, AeEIE 0Eee-
W FIA qIAT | w7 GIANT AR A
&Y A=T WETET AT I | AT AT
@7 W9 FTWA AT AT ST Al
grom g et | Fre sme dr#famde
v Y59 | @g oo oy faroaw
7T < @it | wEL T ateed g
feow airr gam @ AW H AgAw
T FT £ K ArigT owgr qr 1 =
ave &7 qw 77 13 fa e aw
#7 agi g | A @l AN EA AT 1
¥, 7 fFama g 1§ 7, 7 327 991 @ W,
AWEALT AT IE T, AT A AT 1A
LI AW A 7T 9F F) qEfeT
Tz 72 # fa s 3cw ¥ v & 1 faamdt
qAMEAEAAT 777 &1 A forenm wmw
g Vg LIEt WO sATRdAaT A8t
w3 A wr oA FRT Y ZAEr T
o Qe gAasr v fafaew
T EwE, I & 1¢ Sifam w7 arem,
AR F1E qEATHT AW AF A AT
£ W g frer & 7f Qe Y IE
AT AANTHAE AT T R &fer
w1 forear w19 2 <& &, w8F @A AT Y
A" qw & Fenr A wT oAER
FEw W oAa &7 qr f& ¥ ¥
frar & owTr w7 faar am,
FEFT AWAATEATA %7 fEmr SmETm)
wre QAT g1 T g a1 5T 4 grer
T gRT | W gg A% [ mEr fw
faefadi o g A @

Mution Odd

faofaai ax aifegt w5 e
WA E P gEwT wTw A § 7 xEw
Froo ag ¢ v ofene s gfew
warfe # vt < fag o & 1 qao e
%7 #io nge o FHTE AT WU
saTe # 9T fen o @ 3a€r eifaar
Y Erft ¥ T ok e gt o,
IAE WrEATT { 0T AT T g 4y
qIFFTATE G WL WS R ALY
#7 fear smar ar | mor 71 fafaeed A
faw. fowl ox g% wadY & fomm smav
21 oF &t art W@ agy, St @6 gg
ar faad & wg, g fama s
FCAT T FCHT L, OF =W wg 2a g
A T &1 7Y ) faEed s )
WETEHT ET F F F, mT AT F Al
w4 g, 7% faa fagi a7, Fspam o=t
T T JT, qqd 79w w1 9w
T & Jwar &1 FW FY St gwEE| w
U9 g9 FT A1 ATHO qEET FT g
FH F A€ AL § | TF TAIWA B
TR B WX OF AT F G R
fawst a1z ot T @I # v ar
fE 7@ ¥ F weeT W ACETD WIER
¥ A 6065 FUT UKT I GET
& 1 wedaaw @ g | HORIT ¥ AW
fad 3. w5 g § M7 faw 45,000
¥ w08 Jyev & o afww wfeww & § 1
TH AFT A9 A1 TH 65 FLIE UFE
TH FY qfeper o w19 7@ 7 gwa § |
T W & w1 ah T HY
& I o Ted FeE W A R
T awara & faar @ 6 o 3w oA
&< g7 mer e @ awar & 1 fow =t
%1 Fto qxo o 1 W faaar § #AT ¥
T4 fawfe ) a1 & w1 37 4 ¥ dfea
wew WgA wredm, deara fawws,
wTe e daT @Y wwA 7 qrw-aie
fay &7 Y g Ty G &1 e )
T wivadi &1 98¢ @ ¢ HIT w1



045 No .Confidence

[t 7w g

W g &, wofadl &1 wow dar 21
W T By FA 9T 00T g9 AT W
faradt 12t d =3 #T & =1 oA
wrmd & i fomr 791 ) a2 g faean
# 3= ¥ ¥ F1€ Ay e o1 wETen
winft &1 gv 7 gefr A AT awan
¥ 1 fog ma #1 gart gd-oea w7 Az
WA AT 8 7 (9d § AF-FAH T8
*T1R FAa w7 f 3@ M-Amar 97 g
wHAT 9 & wovy & fgEe 7 oo
T FET 47 {5 argas & o% 7% 00
TIRI FeaAd FI & A AFAT
¥0 AW &7 qure € FAar fow a5
WOl 95 FIAAT §, ATHIT IF T AHT
T @ W7 67T g e’ § fr 2w
¥ gwgr! @ A 1 GwETAr /i
s & wedy, w® AVETT |t 07 A
wAT TEF @7

foram) 42 & wi wgr wav @, forsr
qa &7 o= o fadsras g g,
fam® a1* i gdw ordlw § g gaw gan
§ 'wEn@ I T ENAgET TR AA A
w11 fokrea” amdY mw w1 gy frar
¥ At zan § fafewr @ AfEw
FEFT MV /AT AT G O g
FEET T 1, F1 FAET KT AT AT
¥ AE %7 gFAT & W7 {6 wgar &
o &t avey & ATy % ¥

ngrent widy 7 #gr qr fE owmT
qIET U J7% g1 W17 &Y FAI AT,
o & qge A &7 qvw @, &ifE g
g A ) fe an s, Afe
o W A E, A1 sy e g
wravy | Y AT #1 3F aa ¥ & agwe
§ & i@ g% 70w, QN %7T 897 FT AFEA
T qF, AfFT gH &1 e a= w7
v wifige | Afww g fad wgdr &, w0
it v § Gfeww s owTE

NOVEMBER 3, 1968

Motion 946
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AT § WA T, AP AAS H TG AT
arzy W wwe & faar ardw faeger
Fxre §, 9 F fa fanr faegwr Frdss
2 97 e ¥ fax o gTT @t d,
aFr g &Y A &

@ ¥ A0 At § o
frerrfiqat & waer #Y g w60 &, A
az uW, e W gEATRaE wit
arae e w¢, oy $Y4 T §,
35t 2 AT g T §, g
@ q TSI & | WA FACL JAT AT
s g @ fea a% amaq faars §
#fe g0 SO /1T 99 F gafeas
oF q%T WY 3419 7 TG faa a5y §,
FIWHIT & WA # OF & W@ T4, qOA
& ¥ A ATy €
1837 (Ai) LS—IL.
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# goere ¥ W fr 77 Tg-wmeAr
w1 f% 7 §T | T FORTC A7ECAT,
& gl w43 JAar fgren
TIE A A W g oy, Ny A
#rarr g7 F¢ @t g awd, T8 N
g &t 1 wd & o, AT T
amgr 4 & 1 3w fedifeow, T,
-, fadar W s S
#t frmdr 41 o w #r analf qamw
e # A 9T TN FT AT [LT
g &, % fodwm, e, ara-y
R weaT XWTR OF fae & fog WY
FT ALY | 29 FT FAT AT Y AT,
o % A & faqg W feawmee
sRAamr T FcfEra ? a7
#dar gur Z, wrwr a& & fadmr
Tar &, e T A 2, e A
Feae § wv§ Y &, Fav g Fhw ¥
Y€ T B, 97 AT AT HAYE FA L7
o w9 @i #T 2wk | & 77 fav aw
T ga-fr g7 w1 FT AE g,
wa-faw frmeger wi froie @ & F
FT qFAT E |

for 2w ® =41 #1 yew ®0W
R @A R fraar @, owreey
farwamer foaman g i ag dwr At agedy
T & awar & 1 qFF A Al
&, W & &g qeara 74% &, qafae &
WY & ARA a8 T4 T1gar g B srewm
o REAT TIH a0 G A7 FqET G-
qTF F | TIW T A7 OF I AT 24T
§, #few wrewr AT B TAT-HET
7, fa-fad st s & | W
qw # W qmaw g, @ g oaww
o FET £ 97 § 9GO I
& & | waiews ey A, faaw gw Aq-
qrdt &, Faa 9z gm &1 wiwam &, faas
AT 9T A AT fASTATFT wHATE,
foa® At q¢ srw A2 A §,
I TF TR A, G TH AT,
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an gfe w7 gfom it frn @ &
fa @ Tt wErT &@TH aEl A
T & A 8, 9 q@ ¥ e o
FT AT W oY war & o wTfe
e erew W WERW § ITEE
= W0 § grea 9wy § A fEe A
7 wamy § f z% ogron Ty A1 oA
F1 AT AT TE OE

T wET T A oy & e ara-
3 afedw fear w ) fo = #
s wér g€ ¥, 39 7 g@ Ag wa 9
w1 & | TEY WOT A T B GrAr
F7AT T, AT TAA T AT A0 |
At F@ T AW X | §, I Ad
UG FAT | IR Q4G W WA
F Fem 3 oafgm ) w @A
zq ¥ qI™T FOR A0 qAfET g AE,
grtArgsE & J|, ffefer 3w @
AE, A I FAAr whew 2 FF w7
G7 w7 3, 1 A fger o, g
vy AT frwreT I, @ gad &
Frardt O g9, Ag A ghear WA
& WAT | T w9 AT Ag ANH
o gaT¢ ®1 fomr & AR X ) @
a7 3w &, faaw fag guet af-wmer &
ferar gam &, “OAEW NFT=T AFAA-
w1 74 3 fed ey qfgear
waqrAar: o gfrmr W w W AW F
o gAY 4, forr wY S Fa 4
w7 ag oW fyer g, qufag @
TET 21 T4 W qfada
FoAT qIT AT AT AT HEE B
ag FAA @A TI AAT fR OgRR A%
wrars i faar gam §

“gfig gwIE wAET:
™ fF F W< g WA
ow frqe ¥ vaq T a4 i Tifed,
i & vk g e & fag o A
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%1 fam, agt ¥ wrETy on fwe &
for o= = F =few | W
AT gFAT AT T 43, q2T gwar &
@ Wit w1 FX ) FfEw o
8 a7 fevelt $few & o @ W1z,
"I g a5 gy 9, T T e
A WIF T 2, 7 Ty AY g e
1 2, BE e @ g e e 2,
FEI F1E QoA A7 TE § 1 AA Far
TG FrE A g AwAT A
"geEr & =y
g 4§ geawg:”
ag 7 Y AT § | W TR =L A,
wYTHT 9E T § 6 @A a9 3w g
BYHFAT & | AW FAT grRT A Y HHar
o 7% g g A g gfefaspa
FOFET FAM AT AV K@ FAATN
safdrma afa Jar IBw A T =
afa F9r BW 1 W & awifaw
afca GragqAT | W FATA AT T
Ffrg Far g @ wig F1 qfra s
T | T qg wARA g fF qfemE ATEw
Fo A1 & AT AT AT 39 AR,
A1 ¥ WA W AT FT AAT FAE
7 WA FT W 3
TEL AZAT, JRATRT T < |
& WA ¥4 919 1 ¥ET ¥ f
FeaT 59 ag & frasr swde aww
w7 qfed® AEF OF &7 1 qg A |9
g7 § 5 g grofos S gar 2,
TR ATEAT AT THT &, AT T g
& | frodr wWigAz A%E, sqffeTd
W HAT A FY qE THI WI IW F AR
¢ Wi T80 F% g, W A FAT
gt ¥ o wwar | qR aE , A A
T wAF fFan §, g gardr ave
W QT g, weT A famm g

“The most fatal error that ever
happened in the world was the
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separation of political and ethical
science.”

gfmar & o< 7q & T30 "
Y gAT & a8 4g g7 & ¥ e e Argw
Y AY qfeqs A1gE B AAT AAT FT
faar &\ #rfa w=x oY oo o A=
st w7 faar &, mwr=re oy Ay o -
#ifa #i s e w7 fawm @ wETem
widt oF fae awT W 9, T 9T
q, OF TTIN-5T79 4 AT TFT FaT 97
f& wrgaz 715E w0 W qfew® qew
1 framr & o w1 Frgy w3ar
A qUTEY § A9E Adr fwar g
frad oqar sfraa s o F F
7 #fqa 78t fvar § ag a<frw g=fra
9 FT FEATT AN FT AFAT | Z0 W
Feqror A FLW faay wmAr wde
wrary & wwvt & sYarat w7 faar 3
71T q1F GHT 1T F1 §FF FLATE

T §F AT T AR
T wgmqr q "
feaeang feae mrasda 1"

o sifam W waom, frasr gam,
forar e, foaast A 9m@E ¥
soot & #fqT g At § g §A ®
fareat g waam 2 A Fw Fr oww A A
qEATE |}

ulfusrar w@ew, M9 @wa 7
FICE | K =T H 97 FEAT WAl F
f& miw & ag g 53, §1 T=7990
sl i a0 ¥ a31 AT & At
TEAT | Arardr ds17 &, A mrafew
%, madr &, A [RAASA &, W aade
¥, foa & sA90 aff agaa 7 qur
Ty & | weeTard ag § o qr Fewr
2 e a8 A o Fwer #,
A A9E FAT 3, A IS G AR F
WA AT L, NI B T & A

Motion 952

W F aW9 & A, UF 0 (WA & Ay
famare &7 &, AT ) AW
AT 3T ¥ AT F W AIT FAT AU,
g gtz &7 T 77 At w1 e
gOT 2 | WF A% wrwH! #T ANE R,
I AF TEUEEIT T Al wE fwa
FAT T qAF 0 AZN g9 aAFAT J
4 Al T, A1 g AE F74, A
2w & faw @fiT 48T agtn aE Eaw
TN AWTIT 2, 9 HAG AT FHEAE |
TTTFTTIGIE | I AT FEAE ©
aiFA, |G
AT TP 1 A AEAT A7 |
Srcpid tonidl

gute Hfgal £ wd § fasst qeand
o faaz & fag ot = wmar 8, faest
Frat uw faae & (Ao o 5% w2
IAFT FATT AL ZT BIAT | AW T
T &1 F9rA F e aw 7 o
F=T Wegw T ¢ ) oA aw o
Qe v § vERT 3w feen gw
/Wit w1 W w%, taeAr W
F7a § IaFT fewmt gy AT @ Wy &,
ot a @ & SaFT fgmm gm0
g A T A W o W g T w
WOt 7 J9, 98 S T g ) &9’
SUTZT &N T | SHHET{ 7721 ATgg 9T &
HIT 3§ wET qLWT AT AGHEA
F d=0 gwT, wEieRT At § osvwi &1
o e & {em dmv ow gu,
ud A7 gEen® #1 F1 7 {F4qT, AT
T e fqarm A4 T d1 am &0
T AT 994 B1T | Rl O=R1 & WY
& wgm fr wiwr 7% T # EwIQ wg
qq WA T | UF T AT WO W,
TET WA 9%, QA HA KTEE, T
e wifeew g@ aifegg |« w7 gAT
ag f gfeardi & Fa< angaw Sit s
1 & g§ AT &, 7@ A A F
FoE WAWT ¥ WA @ Aw® we X
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& g afeg | g = wifew w7,
B OF A7 F1 ghawir @ w1 g%
gifesr g arfen 1 v oz warfas
T, AHA oA AT w1 ez gt
& 1 g gt qaEas #1574 g
e T fedt g &

TRET: FEAT o wwd jan x fo

ufewer 7 aqer a1 T AR

W weE fgddr # 1 sy v e
TIET 9T AT AT HGHT TR T |
T AN K T T wleTr LT oA
WY ® FE TR I HIGA | qAE
T T FEAT T, AT AT gEig 2
T 7g 50 F0% 77 a@fa 92, faemr
| TET Wl F aig # glavaig &
AT FT HTART 7T § |

Shri  Harish Chandra Mathur
(Jalore): Mr. Chairman, there is no
answer to my esteemed friend, Shri
Yashpal Singh, who has the greatest
freedom to speak about all corners nnt
only of this mundane world, but also
of the heavenly abode where he travel-
led with Naniaji. I will confine my-
self like a humble parliamentarian 1o
this no-confidence motion and purport
of it.

Even my friend who spoke earli-r,
Shri Humayun Kabir, to whom I lis-
tened with great respect, also felt so
cmbarrassing. While speaking with
all vehemence, instead of confining
himself to what has happened since
we adjourned last and dealing with
the matters which prompted the Op-
position to bring this motion of mo-
confidence, he spoke so passionately
about devaluatin. I do not know
whether he wanted to take us to the
last session of Parliament. Devalua-
tion was  discussed last time both
during the discussion of the no-confi-
dence motion as also on the resolution
concerning  Government's economic
policy. 1 could have appreciated 't ‘f
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he had said that after devalualion
these are the stepg which ghould have
been taken and which have not becn
taken. If he had made some concrele
suggestions, I would have been alle
to appreciate what he said.

I hope he will also not mind if 1
refer to the mutual respect which we
have for each other. My impression
when he wa'ked out of the Congress
was that his dissatisfaction was more
with the State Government than wiih
the Central Government of which he
has been an integral part for long
years. After making some refererce
to the State, he turned only to certain
basic questions regarding planning,
economic policies, student indiscipline
and others which have very little to
do with the recent happenings. I would
say that even as regards student un-
rest, I would be able to understand
and appreciate what he has to say, be-
cause he has written books and beauti-
ful articles on it, to which he himself
referred. which I have read with great
care and admiration,

I wi'l remind my friend that it was
as early as 1955 when as a member of
the Rajya Sabha I had moved a resclu-
tion regarding student indiscipline. At
that time there had been a wave of
student indiscipline. There was firing
in Gwalior and here and there, and
we discussed this matter, and the ~on-
clusiong which have been drawn today
after inviting all the Vice-chancellors
and IGPs and all that, are the conclu-
sions which had been drawn in 1935.
1 do not mean to say that we have
not traversed further from 1955. The
situation hag deteriorated, I understand
it; some of the deterioration was in-
herent in the vast expansion which
has taken place. That is understood
and that is recognised both by those
in the academic world and those in
administration, but I will touch upon
this subject later.

Regarding this motion of no-confi-
dence, I venture to submit that I de
not want to dismiss it as a meaning-
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less ritual, even though this most
powerful weapon, unfortunately, ‘s
being used by the opposition to ‘is
greatest disadvantage. This no con-
fidence motion has to have some pur-
pose. 1 can understand that the op-
position does not have a chance of
replacing the Government, which is
the purpose of a no-confidence motiun,
but what hurts me more is that, bcirg
what they are, they themselves  are
not taking it seriously. I am not talk-
ing of the empty benches today. Even
yesterday there were hardly four or
five members, and there are comments
in all the papers today, which clearly
indicates how seriously our friends
take the mo confidence motion them-
selves.

Apart from that, what is the type
of motion which I am supposed to
answer? An absolutely amorphous
sort of motion without head or fal
When a no-confidence motion is mov-
ed in he House of commons, they say
that during this session the
Government has gone wrong in
its Rhodesian policy, they have
done this, done that. Similarly,
if the opposition had clinched certain
issues, w would be able to understand
their meaning, but when the motion
is amorphous without head or .ail,
when they talk of things which hap-
ened 20 vears ago, about the division
of States on a linguistic basis, about
everything which had already been
discussed on the floor of the House
threadbare, it becomes  extremely
difficult for us to give serious thought
to the matter, to give scrious consi-
deration to the points raised by the
opposition, and we find ourselves in
difficulty simply bhecause of this slate
of affairs.

Mr. Masani yesterday, while speak-
on this motion, very rightly said that
the real vote of no confidence will be
taken in the general clection. 1 ap-
preciate that and I would also wel-
come him to live in a great paradise
at least till before the elections; after
the clections he will be a disillusioned
man, there is no harm it he lives in a
paradise till then thinking that this
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will happen and that will happen, We
have had the most unfortunate exper-
ience of the Swatantra Party seizing
a small unit, the Corporation in Jaipur
that large city; it is being controlled
by the Swatanira Party and it is a
stinking r t of mi
This is the capacity which our friends
have exhibited already, and I do nct
know what would be our fate it one
or two States had gone to them. 1
very much wish that one or two States
g0 to a party like the Swatantra Party,
because then possibly there will be a
disillusiorment in the country, and it
will realise that there is no choice but
the Congress,

Muotion 956

went,

When I say this 1 do not say that
the Congress has no weaknesses, I am
not so enamoured of the Congress,
that the Congress has not to look at
itself, and to cure itself of many of
the ills which have corroded, which
have eroded the most vital parts of
this organisation. I do not for a mo-
ment say this. Even while speaking
to my party, I say: we have got quite
a lot to our credit, but let us vigor-
ously, candidly put it through, and
let there be no hesitation in admitting
before the country our weaknesses,
our mistakes, our failures. That is
definitely the position. The Congress
has certainly been a gelf-regulating
body. Nobody can eny this, that
the Congress has been a self-regulat-
ing body. What happened during the
last =ession? There was a lot of talk.
There has been a great atmosphere
created, We discussed iron and steel.
We discussed the 55th report of the
P.AC. Mr. Madhu Limaye has 2mer-
ged out as a new star in the horizon.
But let us not forget the basic fact that

it was the PAC. headed by DMr
Morarka, the Chairman, who stuod
with dignity and independence and

gave the material to this House It
was he who consistently and persis-
tently, even 1o the embarrassment of
the Ministery and the Government
gave an exceedingly good account of
himself, Was it the Opposition or a
Member sitting on this side? Did it
not inspire confidence in all? 1 find
that a commitiee has been appointed
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to go inlo the entire series of cases.
That will inspire confidence anywhere
on God's earth, An ex-Chief-Justice
and two other persons are there, I
ask the Opposition. Everyone outside
and the Opposition here said that no
better choice could have been made.
Is it not an earnest of the Congress
Government's desire lo sce that right
things are done? Again we have
placed before this House an interim
report of the Administrative Reforms
Commission. That report definitely
indicates our great anxiety to see that
our Ministers are above suspicion, that
there is a clean administration, that
there is not even any room for sus-
picion, We do not want charges to
be there against Ministers. Ministers
have got to be above suspicion. A
wrong climate is created. I do not
say every one ig honest, There may
be black-shecp. There is a sort of
wrong climate created. It is the
anxiety of the Government and of the
Congressmen always to bring them
above suspicion, In no place where
we have studied the functioning of the
democracies, have we found an insti-
tution like the one which we have
suggested to make this Parliament
powerful and 1o place at the disposal
of this Parliament an institution which
will take the best care ang see that
we have o clean administration. Not
even the Ministers have becn spared.
This is the earnestness with which we
want to proceed. It is not in the in-
terest of one party. Let us understand
gach pther and see where we stand.

It would not matler if the Congress
is in power or not. But certainly it
matters that this country has to be
stable and with a good and strong
Government, That is the situation as
it exists today, Mr. Masani will rea-
lise it sooner than later. He is un-
wittingly helping the communists who
want nothing but chaos and confusion,
I am sure the Congress will be re-
turncd. Suppose it is not returned,
after Congress there is chaos and con-
fuslon and after chaos and confusion,
posalbly the Communists, There is
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absolutely no hope whatsoever for any
other party which I could visualise.
If they want to go that way, let them.
Hag any of the communist friends said
a word against the red guards of the
Chinese and what is being done
there? Now, these are the friends
who sit here and talk about democracy
but they will not say a word about
those activities. They would not say
a word when China committed ag-
gression on this country; they will not
say a word when those people say that
the foreign minister of their own
country should be burnt alive. That
is the goal and that is the theory
which is being practised. There is not
one single word said in their papers
outside or here. Now, are these the
people who are going to condemn this
Government and undermine this par-
liament in its functioning? Are these
the people who are to be trusied to

safeguard the democratic movement
and democracy? This is the state of
affairs,
17 hrs.

I will speak a little about the eco-
nomig situation, because that has very
much disturbed us, We all feel ex-
tremely pained. As a matter of faet,
the whole country is worried about if,
But let us take a clear, perspective
view of the entire situation. I repcat,
as I said last time, that our economic
troubles have not their origin in 1932;
not in the first Plan; not in the second
Plan and not in the third Plan. The
entirg economic trouble starts from
1962, after the Chinese aggression.
That is so clear. If you sce deficit fin-
ancing, deficit financing comes from
1962 in a large measure, Instead of
spending Rs. 250 crores, we have been
compelled to spend about a thousand
crores of rupees on our defence, On
defence, we earlier depended upon the
British and others; we had never
maintained an up-to dute army; we
have to spend on it now. When
Rs, 750 crores are pumped into un-
productive work, though it is of the
utmost importance to the safety of the
nation, it is definitely going to disturb
the ¢conomy of the country. Unfor-
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tunately, as it happens, it is at this
very time that we have consecutively
three plans. It is all this very time
that we had another aggression from
Pakistan. But I am not offering any
apology for this. I am just trying to
analyse the facts. We have to change
our strategy in planning and our eco-
nomic administration in our economic
development. I understand it, and we
are at it. Let us also see what has
happened during this very time. What
is the position in the USA? In the
USA, you have got an economy where
it is of such abundance; but even
there, they are today faced with in-
flation. They are now waging this
small war in Vietnam. But what is the
position? A tractor which used to sell
in the U.S.A. for Rs. 6,000 dollars is
now selling at 9,000 dollars, What has
happened to the economy of the
United Kingdom? Everyone knows
that they have taken such stringent
measures now, that thousands of peo-
ple are golng out of employment. Is
it because of mismanagement there
alsgo? What has happened in other
places? When we talk about our eco-
nomy, we must not forget that this
Government, even now, has stood firm.

I am now talking only of very re-
cent events. Only aboutl three months
ago, Mr. Bell was here and he made
certain suggestions and the report is
there, Everyone knows what hap-
pened. Our Commerce Secretary re-
buffed him when he talked about ex-
port incentive; he said that these
export incentives do not fit in with the
economic reforms. Our Commerce
Secretary told him that the USA is
doing the same thing; that England is
also doing the same thing, France is
also doing it. He has been a man on
the continent and he spoke with force
and he rebuffed er_ Bell,

Then we were lold that we are not
going 1o get any food aid. this, that
and the other. if we have trade and
business with Cuba. Have we given
them up? We said, no; we still have
our dealings with Cuba in respect of
our jute. We have not surrendered it.
These are matters which we must not
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forget when we talk about the eco-
nomic situation.

I would remind my hon, friends of
one thing, when we talk about the
food situation. In 1955, when Shri
Ajit Prasad Jain was here as the Food
Minister, he told this House and the
country that if you are going to pump
this money into the economy of this
country, the shortage of food will be
accentuated because it is quite obvious.
This money has relationship with the
food supplies, You cannot deny that.
There are crores and crores of people
who are absolutely underfed, almost
living on the starvation level, they
have started eating a little more and
we do not grudge it. This is bound
to happen, This food shortage is not
to be calculated by Shri Subraniam
now that there are so many mouths
more to feed and therefore so many
more tons are required. Apart from
the addition to the population, the
people in this country who have been
living at a very low level of susienance
will eat much more, Therefore, our
demand for food will go up. With our
prosperity, with more money in the
markel, our demand for food will go
up more and more. Therefore, we
have to provide for it, Let us under-
stand the situation as it is.

What is it thal they say® What has
happened in China? In spite of its
rule of thumb, in spite of unsparing
dictatorship, China is importing a
large quantity of food. Russia is im-
porting a large quantity of food. My
hon, friend, Shri Trived: wanted to
compare India with Taiwan. Let us
compare comparables, Taiwan is a
{iny country where all the money that
was nceded was pumped in by the
United States of America. Let us not
compare Taiwan and this country,

When T am talking about these
droughts, 1 will easily concede to all
Members of the Opposition to do any-
thing they like to embarrass the Gov-
ernment. They can embarrass the
Government in Goverrment's adver-
gity. But I will certainly appeal to
them not to embarrass the people of
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this country in their adversity. The 5000 villages, simply because of Lhe

people are suffering at the present crop the rate of Bajra has gone down

moment. We do not take credit, the
Government does not take credit if
there is a bumper ‘crop, if there are
good rains. They cannot also be sim-
ply blamed and despised because there
have been one or two droughts over
which Shri Subramaniam or anybody
else has no control, Certainly, this
throws up all pur weaknesses and I
will not spare the Government or any-
body if they do not take adequate
steps to provide against these
droughts which are likely to be there.

Therefore, we have to coneentrate
on these things All the time we
have been saying that our agricultural
policy will have to be reconsidered,
will have to be strengthened, this will
have to be done and that will have to
be done. While I am on this subject
of fond, T would appeal to the Food
Minister that he should not, even un-
wittingly, do anything which will di-
vide the country on the food front.
1 want that there should be complete
free flow of food throughout the coun-
try. It may be that because of ad-
ministrative difficulties for a  short
while they may make some admini-

strative arrangements. I have secn
the report of the Foodgrains Com-
mittee, The Foodgrains Committee
has got administrative insight, ‘hey
know the difficulties, but they are
merely administrative people, they

have not got the political vision which
is necessary. Political vision demands
that the country should never be
divided on the food front, there should
be absolute free flow of food. That is
the goal we must have. He should
within a year, two years or three
years, come forward and say that he
hasz the buffer slock and there is free
flow of foodgrains, 1f there is free
flow of fondgrains. as my friend, Shri
Konir was just pointing out that sim-
ply hecause there was free flow from
&ietrict to district, from place to place.
now when the difficulties have been
more those difficulties have eased, the
dificulties will become less and less.
Even in Rajasthan, with famine in

from Rs, 33 to Rs. 25 because of free
flow of foodgrains, You must have
courage and the vision. You must
take all these steps.

Something was said yesterday when
the Prime Minister made a statement
about the tripartite conerence, Let
us not at least cut our noses to spite
the Government. That will do us no
good. Nobody claimed that this tri-
partite conference was going to be
something which will solve all our
problems. It had a limited purpose
and it has definitely served that limit-
ed purpose, That limited purpose was
significant and important for us. That
purpose has been served. As  we
have been saying all the time, and as
I said in this House six months ago,
you cannot have 9ohtu:al mdepenﬂ-
ence without ecc
The tripartite conference emphasued
it. When we talk about the tripartite
conference let us also remember that
it is not only this Government which
iz concerned. We must have a little
sense of respect for the other parti-
cipants. The head of the Yugoslavian
Government deserves congratulations
of this House because he has all the
time, in adwversity, stood with this
Government, Whether it is Kashmir
or any other problem, he has always
supported us. Let us understand it.
Then, what about General Nasger?
He is fighting Muslim communalism in
a most courageous ‘manner. There-
fore, let us understand the implications
of this.

At the same time, President
Johnson is having a meeting in
Manila. In Moscow there is a meeting
of all the Socialist countries. The
whole world is in turmoil. So, let us
make whatever little effort we can
towards the advancement of peace.

When Shri Masani talked of DIR 1
felt a little hurt, because on the DIR
we have already expressed our senti-
ments on the floor of the House. Can
he quote one instance where DIR has
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been used for arresting people except

in the three border States? What is
the wuse of attacking DIR  which,
for all practical purposes, is

dead in all States except the three
border States? So far as the border
States are concerned, everybody has
warned the Government about the
situation prevailing there and, there-
fore, DIR has to be ip force in those
States,

Ome thing that worries me is the
bundhs in various States. I hope the
Home Minister will make a study as to
who is financing these bundhs. This
is a crucial question. Somebody was
saying that the bundh and jaloos
which were organised in the capital
cost about Rs, 75 lakhs. Opposition
‘members are always talking about
election funds of the ruling party. I
do not think we need even half that
amount for the election fund. And I
think that money ig much more taint-
ed because it is coming from some-
where else. 1 do not think these
bundhs are being organised from the
money in the pockets of our friends
here who have nothing. I think the
Government should address itself to
this important problem.

I am not discussing the student pro-
blem today because I have already
given notice of a 'motion and T will
speak on it when I get another op-
portunity,

I am sorry that the opposition is not
here today. 1 again make this appeal
to the opposition. Let them do any-
thing to embarrass the Government
but let them not do anything which
will undermine the stability of demo-
cracy, which will undermine parlia-
mentary institutions, Like Kennedy,
let each one of us ask this question:
what am I doing for my country. The
moment we start asking this question,
I am sure all these troubles will be
over.

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C. Subramaniam):
Mr Chairman, it is rather unfortunate
that 1 have to speak at a time when
the opposition benches are empty. It
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is not merely for the purpose of ans-
wering the points which they have
made that I deplore this absence, but
because I feel that in this matter of
food the country has to pull together
without any difference, particularly
in regard to politics; because, on all
accounts, we are passing through one
of the very great periods of erisis in
our career afler independence. Last
year was one of unprecedented
drought. Looking into the statistics
of rainfall, we find that this has not
happened during the last 60 or 70
years, The production drop has also
been rather steep, from B89 million
tonnes to 72 million tonnes. When 1
said that the shortfall was likely to
be of the order of 10 million to 12
million tonnes, there were critics
who said that I was exaggerating the
shortfall.

My hon. friend, Shri Humayun
Kabir, who is not here, questioned the
statistics, but, after all, the statistics
are on the same basis from one year
to another and with all these defects
and deficiencies, even if they will not
Eive the actual flgures of production,
they will certainly reflect the trend
of production. Therefore, from that
point of view we find, from a 89 mil-
lion tonnes level the drop was to 72
million tonnes level.

There are some critics of our agri-
cultural policy; who, in fact, attack
the entire planning in our country
and even the very basis of planning.
But, apart from that, there has been
sharp criticism of the policy that we
have been following in the matter of
procurement and distribution

After all, the merit of a policy will
have to be judged by the results.
While T do not claim that our policy
was perfect, it was possible to avoid
difficulties. What is important to rea-
lise is: What were the allernatives
available to us in a situation of _thia
sort? Whas there a better alternative?
What was the result of this policy?
Has it helped us to tide over this very
difficult situation or has it landed us
in difficulties?
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While I am not happy that we
should have these restrictions on
movement from one State to another
and within one State from district to
district and from tehsil to tehsil, still,
this policy has been able to tide over
one of the worst years, Therefore,
the policy has something to commend
for itself,

Apart from that, I would like to
place before the House the response
of the country as a whole about
which 1 am glad that the Prime Min-
ister spoke in one of her broadcast
talks, It was not a spirit of despon-
dency which prevailed over the coun-
try; on the other hand, I am glad to
say that the call of the country was
answered, as on all crucial occasions,
by the people of the country in a
magnificent manner, I want to go on
record to say that when we organised
on emergency food production pro-
gramme—I am talking particularly
about the rabi scason—when we want-
ed the farmers ip take to a crop to
which they were not accustomed all
along, traditionally, ‘where they never
used to have a rabi crop or a summer
programme. when we asked them in
this hour of crisis, in the hour of
difficulties, wherever water was avail-
able and the production programme
could be organised it was done and I
am glad to say that about million
acres of additional erop—if I remem-
ber aright—was raivnd, in the sense
that the crop was not being raised
traditionally on the lands on which
they were raised.

Not only that. the response to the
subsidiary food production programme,
like vegetable growing and potato
growing which we got from the
urban, semi-urban and rural people
was something about which we can
be proud. But for this subsidiary
food programme, particularly in Ben-
gal and UP, . ..

Mr, Chairman: Madhya
should be more interested in
speech.

Shrl C. Sopramaniam: I am glad

to say that sufficient quantities of

Pradesh
this
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vegelables and other subsidiary foods
are available, As a matter of fact,
in UP. the disposal of the potato
became a problem, even though there
wag scarcity of other things. In Ben-
gul, during one of my visits; the com-
piaint was made, “We are asked to
take more and more vegetables in-
stead of cereals”. Unfortunately,
our food habits are such that we do
not realise that vegetables are much
better food than mere cereals,

But what I want to emphasize is
that whenever facilities were provid-
ed to the people for the purpose of
taking up this programme and tech-
nica] assistance was made available,
they came forward to grow wvege-
tables and other foodgrains and food-
stuffs 1o which they were not accus-
tomed all along. Therefore, it gave
us a new cxperience, As a matter of
fact, it gave us a new confidence. It
also gave us a new insight into agri-
culture to our traditional agricul-
turists who have been in the fields
for centuries together that it is pos-
sible to raise a second crop in many
of the lands where they wcre, all
along for generations, raising only
one erop.

Apart from this production pro-
gramme, even with regard to the dis-
tribution programme, we <can take
some credit. We had to meet this
M7 by imports. I will be failing
in my duty if T did not refer to the
generous help which we got from the
United States of America, Unfortu-
nately, there are some people who
think that to say anything anti-Ame-
rican is progressive, I am not here
to justify every policy of the Ame-
rican Government or the American
Administration. But as a people, the
American people are the most friend-
ly people o India and they have al-
ways been friendly to us. I want to
say that it is wrong to condemn a
whole set of people simply because
some people have some prejudice,
some phobia, about it. Tt is a com-
pletely wrong approach., T want to
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say that at the hour of need, we gol
this massive food aid from the United
States of America and I want parti-
cularly my friends whe are not here
to consider what would have hap-
pened if these 10 million tonnes of
foodgrains were not available from
the United States of America. One
of the greatest tragedies would have
happened in India, But still we think
~it is fashionable, it is progressive, to
abuse even the food aid which we
have received after having eaten it.
I am not happy about the position
that we have o depend upon imports,
Nobody will be happy about it. Now,
take for example, Bihar. Bihar is
undergoing onc of the worst droughts.
For argument sake, suppose it is an
independent country, and it takes up
an attitude, “We shall not import
foodgrains from outside. We have got
so much natural resources, the rivers
and the best fertile lands, Why
should we, therefore, import ([rom
outside to feed the millions in Bihar?”,
what would have happened? In the
same way, there was absolutely no
other alternative but to import,

I have no doubl in my mind that
even friends on this side who were
a little critical about the foodgrains
programme will realise that there was
no other alternative for us but {o im-
port the food at that time,

Then, even importing the foodgrains
is not an easy task at the level of 10
million or 12 million tonnes which
would be the total import during this
year, 1966, Doubts were expressed
whether our ports would handle and
whether our labour will be competent
to handle millions of tonnes of food-
grains, unload them from the ships
and put them on the rails or on the
lorries. But we have shown that our
port authorities, the labourers and all
those who are involved in this task
are able to handle it. They did a
magnificent job in handling 10 mil-
lion or 12 million tonneg during this
year, in receiving the ships, unloading
them and sending them to the various
parts of the country. It is not only
the handling at the ports which is
important but, after that, these mil-
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lions of tonnes of foodgrains have
to be moved by the Railways. The
Minister of State for Railways is here,
I want to say that the Railways did
a magnificent job. 1 congratulate the
Rallway administration and all those
men who are involved in the rail
movement and I want 10 say that at
no time they failed me. That is why
it was possible to move millions of
tonnes of foodgrains to the various
parts of the country where they had
got to reach. It is not only the carry-
ing of foodgrains by the railways
which is important but ultimately it
is the distribution programme which
made the foodgrains reach the needy
millions of people in wvarious parts
of the couniry. We were able to build
up a distribution programme which
delivered the goods and which made
the foodgrains available in all the
scarcity parts. Therefore, we are in
a position to say with a certain am-
ount of self-respect that in spite of
one of the worst droughts, there was
no starvation death in our country.

Now and then questions are put
aboul starvation deaths, Even take,
for arpument’s sake, that they are

truc. How many were pointed out?
One or two, here and one or two,
there. Evepn those cases were inquir-
ed intp and in many cases it was
found that they were not really star-
wvation deaths but were otherwise.
Consider what happened in the past
during the British regime whenever
a situation of thi: sort occurred. How
many millions died? I am prepared
to concede that because of mal-nutri-
tion, because of non-availability of
foodgrains, some people would have
suffered. But looking al the magni-
tude of the problem, T wish to say
that we have reallv tided over one
of the worst crises in our country.
Because this bip eatastrophe did not
happen, we sometimes under-estimate
the magnitude of the task with which
we were faced. Last year if we had
looked at ihe foreign newspapers,
they were predicting that millions of
deaths would have happened in Indla
as starvation deaths. Therefore, from
every point of view, while we pass
through a very difficult period, at the
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same time we are proud of the fact
that our people responded magnifi-
cently to the challenge and we are
proud that owr administration, our
officers, our workers and our labourers
responded to the challenge and that
is why we were able to tide over the
crisis, [f anybody should say that I
should not take the credit, that the
Government should not take the cre-
dit, T concede that we are not taking
the credit; the credit should go to the
people for the way in which they
functioned, for the way in which they
responded.

No-Confidence

We were all hoping that at least the
coming year would be more comfort-
able and it Jooked like that till August.
Even though there was some delay
in the outbreak of the monsoon by
the end of August, I was hoping from
the information available from the
various States that we were going to
have bumper crop in many of the
States, but, unfortunately again,
there was a break in the monsoon and
that was a long and crucial break.
From the first weck of September to
the end of Ostober, when rains are
necessary, when moisture is absolute-
ly necessary for the ripening of the
grains, for the formation of grains,
it unfortunately failed us. There-
fore, it was a bigger tragedy; where
sowing has been done, where water-
ing has been done, when the crops
have come up and looked like giving
us a bumper crop and when perhaps
fertilisers were applied for the pur-
pose of geiting more production, if
the devastation takes place it is a
greater loss to the farmers; it is a
great tragedy. This is what has hap-
pened during this vear unfortunate-
lv. A question was put as to why we
did not take measures even from Sep-
tember first week onwards. As a
matter of fact, till the end of August,
the position was so satisfactory that
we were hoping that there would be
a bumper crop. It was only when
the monsoon got delayed and it was
not in the horizon that we were trou-
bled and we thought that perhaps the
monsoon had failed us. Even then
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we had the hope that at least a few
showers would come to save the situa-
tion. As a matter of fact, wherever
we had a few showers, the situation
was saved, In the beginning of Sep-
tember I was in Orissa and they told
me that unless there were rains with-
in the next fortnight, what they ex-
pected to be a bumper crop would
completely fail and again the story
would be repeated as far as Orissa
was concerned; another period of
acute scarcity would develop in
Orissa. But fortunately, if not in ade-
quate quantities, there were at least
slight showers throughout and it im-
proved the situation, So also in
Bengal where the situation was
looking  hopeless, the  situation
completely changed because they had,
at least for a week, good rains, In the
south also, it looked as if the crop
would be completely wiped out; even
in the resevoirs which used to have
traditionally got fillled up during the
months of June, July and August, we
were informed that there was abso-
lutely no water, but fortunately there
have been heavy rains and we are
afraid that we are having slightly
over-rains, today I am warned that
there might be a cyclone in the Bay
of Bengal which might cross any-
where between Madras and Cuddalore.
I do not know what this is going to
do. Unfortunately testing times come
over and over again. But let us hope
that this would not cause any great
damage there.

What I want to emphasise is this
that unfortunately we do not have
control over nature, Not only we,
but even the most developed coun-
tries do not have control over nature.
1f only people would go into what
happened in Australia during the last
year and how many millions of cattle
and sheep perished there and the
damage that was caused to the crops.
they would find that even Australia
which was experimenting with arti-
ficial rain and all these things in a
very intensified manner was also 8
victim of natural calamity. There-
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fore, if today we are faced with a
situation of this sort, il is beyond our
control; it is a natural calamity. What
is important now is this. How are we
going to face this natural calamity
which has come successively in two
years? This is the most important
thing. If I should take the blame or
the Government should take the blame
jor the failure of the monsoon, let us
1ake the blame, but it will be irra-
{ional to think that either the Gov-
«ornment or the Food Minister has got
powers over nature, ecither to have
vaing or not to have rains, I wish
we had such powers! Therefore, what
is important now is how the nation
is going to face this second year of
uearcily conditions, this second year
of large-scale failure of monsoon. This
15 the most important thing.

In that connection, 1 would like to
yilace bafore the House and the coun-
'ty that we are now trying to take all
yneasures on the basis of the experi=-
«mee that we gained during the last
rear Lo improve the situation every-
‘where, As 1 have already stated,
:ome people would put the question:
*What were you doing all along with-
nut making sufficient preparations? As
.1 matter of fact, as soon as the hathia
rains failed, we took steps. We were
eeling . cnfident that the hathia
ains would be available at least in
meagre quantities, but when it failed
vompletely, we immediately sent an
official team consisting of officers from
the Agriculture Ministry, from the
Planning Commission and from the
ifinance Ministry to make an on-the-
ipot study and to make recommenda-
tions for the purpose of taking imme-
iliate steps, and we have taken imme-
iliate steps there,

I would like to place before the
Jouse how we are trying to approach
Ihis problem and how we are trying
10 solve this and how we are trying
to meet this challenge of scarcity,
again, particularly intense scarcity in
Bihar. But before doing so, I would
iike to emphasise one aspect, the
Jdifference between last year and this
vear with regard to the failure of

1888 (SAKA) Miotion 972
monsoon. As I have already men-
tioned on another occasions, last year,
that is, 1865-66 followed a bumper
year of 1864-65 when the production
was 89 million tonnes. Unfortunate-
ly, 1966-67 follows one of the worst
years, namely 1865-66, and, therefore,
there is no cushion, gnd there is no
flow-over from the production of last
year. Therefore, that pipe-line is al-
most completely empty.

Then, another disturbing feature is
this. Last year, it was almost wide-
spread. If I may say 50, there was no
pocket of intense scarcity ag it has
happened during this vear. In Bihar
1 was looking into the figures and I
find that throughout Bihar, it is only
half 5 district here or half a district
there which can be considered nor-
mal. and it is only a few districts
which have got 50 to 75 per cent pro-
duction, the majority of the districts
have below 50 per cent. and when 1
say ‘below 50 per cent’, it ranges
from 3 to 50 per cent. This is the
picture. Similarly if you take east-
ern U.P, you find that the conditions
there are not much different from the
Bihar conditions. Central UP is alse
affected to a great extent. It is only
western UP which presents a normal
picture. In addition to that, Madhya
Pradesh is affected, Rajasthan is affec-
ted. and Gujarat ig affected. I was
hoping that it was only these five
areas that would have to be tackled.
But, now Msaharashtra has intimated
that there has been failure also.
The West Bengal Chief Minister has
just now come into the picture saying
that there also scarcity conditions
exist in a few districts.

So this is the picture of intense
scarcity which was not there last
year, so much so that in particular
States there were gome foodgraing
available to flow to various parts;
therefore, it was & question of supple-
menting what was available.

vt wgrew af Tw (zwm®)
wYT Heq SRV F 7 TET NIA T AW
aff famn R
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Shri C. Swbramaniam: I did refer
to Madhya Pradesh also. As1 was
saying, it was a Question of supple-
menting what was available there.
But this year it looks as if in Bihar
the major portion of the grains will
have to flow from out side. So also
in eastern UP and perhaps in the
other areas we may have to give some
quantities of foodgrains. But even
then, it will have to be considered,
where the supply would come from.

Today we find Bihar asking that
they should have at least 4 lakh ton-
nes per month for the next twelve
months. In UP also the situation is
the same; perhaps when I go to Luck-
now tomorrow, a similar demand will
be made or it may be slightly less

than that.

Shri Bishwanath Row (Deoria):
The population is more.

Shri C. Subramaniam: A voice is

raised that the population is more.

In the same way, demands come in
terms of lakhs of tonnes. If I calcu-
late all this, it comes to at least 1
million to 14 million tonnes per
month. Where do I get all this from?
This is the real difficulty.

Apart from that, there is another
factor disturbing me. Last year the
movement had to take place mostly
near about the ports. But this year,
it has to take place far into the in-
terior, into Bihar, UP, Madhya Pra-
desh and other areas.

Shri Harish Chandra Mathar: Again
the Railways.

Shri C, Subramaniam: Again the
Railways will have to bear the bur-
den. But you cannot stretch their
capacity beyond a certain limit. Their
capacity is not something which is
limitless, which can be streched to
any limit. There is a limit to their
capacity also,
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Taking all this into account, I want
to tell Members, particularly the re-
presentatives from these States, that
what we have gol to do is to make an
estimate of what would be available.
We have to make an estimate of what
is the possible movement. Whether
we like it or not, we have to take
account of the various difficulties and
we have to plan il in such a way that
we are able 0 manage with what we
have. We cannot produce more than
what we have and we cannot also get
from other countries in unlimited
quantities. There also this sovereign
House wil] have to take 5 decision
with regard to our impor{ policy. Are
we going to take up the same atti-
tude, ‘No, we shall not import'? I
hope this responsible House will not
take yp that attitude. ] want to pose
thig question because sume people seem
to think that I am the villain of the
piece. One communist paper has
started writing that T am cooking up
figureg for the purpose of justifying
imports. What interest do I have in
doing so?

Shri Harish Chandra Mathur: An-
other important factor is the coming
genera] elections. Do not forgot that.

Shri C. Subramaniam: That is also
a very important thing because na-
turally it will be particularly played
up by the Opposition parties as our
our failure, That is one aspect.

The secoad aspect is that we have
to increase production within  the
country as much as possible. There-
fore, 1 attach greal importance to
that. I am glad in Bihar and UP
they are taking up a big production
grogramme, to which they were not
used all these years.

So this production programme has
to go through. I want to say this to
Members from Bihar. The Agricul-
ture Secretary has just returned and
his estimate is that it is possible to
organise an additional production
programme, which was not happen-
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ing in the past, of between 1.2 mil-
lion—1.5 million acres. He has iden-
tifleq the water sources for that, The
land to be utilised for this purpose
will have o be utilised on the basis
of these water resources available,
We should have new pumping sets.
As a matter of fact, when my
Planning Colleague and 1 were
in Patna, they made a demand
that they should have larger pump-
ing sets, of between 15 and 40 H.P.
I said I would make an appeal to
the wvarioug State Governments for
this purpose, and I am glad that
there has been good response. Till
now about 120 to 125 pumps from
three or four States, 70 coming
from Madras, have been recived, but
now these will have 10 be diverted to
both U.P. and Bihar. I think the
Prime Minister wil] be interested in
this She was putting the question:
you gare organising the supply of
pumping sets, what is happening to
U.P? We are sharing them between
the two, taking into account the in-
terests of U.P. and Bihar.

Shri  Birendra Bahadur Singh
(Rajnandgaon): What gbout Madhya
Pradesh? We are having a very big
drought.

Shri C. Sobramaniam: Therefore,
this production programme will have
to be vitalised, because it solves the
problem of movement also. When~
ever there is production, to that ex-
tent you need not move foodgrains
from the ports or from outside to that
area. Therefore, it would ease the
situation of movement also. There-
f;rc, we attach great importance to
this.

At the same time, we are also or-
ganising a vegeteble proframme, and
I am glad the response from TU. P.
this year has been very good. Last
year they did a splendid job, and this
yvear they are organising a much
bigger programme with remard to
vegetable growing. In the same wa¥
1 hope Bihar also would respond. In
all these things the main thing is
that we should have the seeds for
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these areas, we should have fertili-
sers, we should have pesticides, and
we are organising the supply of all
these things. And particularly as
far as Bihar is concerned, I can tell
the hon. Members that we have al-
ready despatched all the seeds, and
we shall sce that they are properly
utilised. Therefore, the production
programme and next, movement and
distribution of foodgrains—ihese are
very important.

In addition to that, in many areas,
drinking water ig going to be a prob-
lem as it happened last year also.
That will have to be properly orga-
nised. There is going to be the
health problem. Therefore, that will
have to be organised. Then, fodder
for the cattle. All these will have to
be organised. And if these have to
be organised, unless you have got an
efficient and effective mdministration,
I am afraid we would collapse in this

process. That is why we are laying
some emphasis on administrative
effectivenesg  and administrative

efficiency and the streamling and
strenghthening of the administrative
machinery. 1 hope in this prestige
would not come in the way, saying:
“We are State Governments, after all
we are not dependent on the Central
Government for the purpose of ad-
ministration, we are our own
masters”; 1 hope such an attitude
would not be taken, because that
would be calamitous and it would be
a tragedy if such a thing ghould hap-
pen, becausc we know, particularly
in Bihar, there are administrative
weaknesses, There is no use of
shutting our eyes to that. So. it has
to be properly steamlined and
strenthened. Otherwise it is mot &
question of 4 lakh tons, or asking for
Rs. 100 crores for relief work. What
s important is how we are going to
utilise this. Therefore, unless we are
sure that our administrative appara-
tus is equal to this task, in spite of
the fact that foodgrains are available
in spite of the fact that money is
available for relief work, perhaps a
tragedy could happen there. That is
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why we are all anxious, not that we
want to find fault with any State ad-
ministration, but in a erisig of this
sort, when these challenges are there,
I do not think prestige should stand
in the way of gstrengthening and
streamling the administration. If
necessary, officers; from the Central
‘Government will have t, move to the
State administratiop ang take over
new responsibilities there, and see
that whatever materials a:e available,
whatever finances are available, are
utlised to the maximum extent, to
the optimum extent, so that distress
is relieved and misery is minimised.
This should be our endeavour today.
I hope there would be suficient res-
ponse from the State Governments
also as far as this is concerned. I
hope that this strengthening of the
administration happeng within the
shortest possible time. There is no
time to make experiments in this, to
say: let ug see how the existing ad-
ministrative set-up functions, and that
if there ig any failure, later on we
shall strengthen it. Thig will be, I
am afraid, a wrong attitude to take,
a dangerous attitude to take. We
cannot afford to take risks in that.
Therefore, if there are better officials
available, more effective officials
available, all of them should be put
on this job, because this has got num-
ber one priority.

Hon. Members also, as representa-
tives of the people, will have to dis-
charge their responsibilities in  an
effective way to see that the official
organisation functions effectively and
also efficiently and with integrity.
That should be our job and I hope
the hon. Members here would take
charge of certain areas within their
constituency, if not the whole consti-
tuency, and gee that on the mnon-
official side they give strength to the
administration in the wvarious
relief works which would be under-
taken; they should see that proper
distribution takes place efficiently.
An official agency, unless it is backed
by non-official effort would perhaps
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not be able to get the best out this,
I am glad in Bihar g non-official com-
miltee hys been formed under the
chairmanship  of Shri Jayaprakash
Narayan. In the same way perhaps
a noa-official agency will have to be
formed in U.P. also. We shal] cer-
tainly consider it. We cannot leave
everything completely to the offi-
cial agency to look after. Non-offi-
cial agencie: and voluntary agencies
will have to come into picture parti-
cula:ly with regard to the feeding
programme of children, nursing
mothers and expectant mothers and
with regard to running gruel centres
for the sick and old aad disabled;
they will have to come intp the pic-
lure mo:ze and more and see that dis-
tribution takes place in a rational
and cquitable manner and to sce that
relief works are also properly orga-
nised and wages are properly paid
and there are no middlemen who
would muke profit out of the misery
of the people. This will have 1o be
ensured. I hope all these efforts
would come from the repesentatives
of the people. I know the clections
are coming and perhaps this would
be the best thing even from the
poing of view elections to do.

As 1 said already, it iz going tu be
a very difficult year for ug but on the
basis of the experience gained and un
basis of what we could get from
abroad this year also, it should be
possible for us to tide over and meet
this cha''enge effectively an success-
fuly. We have organised our import
programme from ag many sources as
possible because after the large supply
which the USA made, their reserves
have also gone down and therefore
they may not be in a position - to
supply as much wheat as they did
last year. So, we have to find out from
where foodgrains are available and
try to get them on negotiated terms.
Perhaps we may have to use some
foreign exchange. I know it is &
scarce commodity but we still have to
use it in such a way that we get the
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maximum benefit out of it. Naturally
people get dissatisfied that after nine-
teen years or 20 years of freedom we
are still jn this position of facing crisis
after crisis. I would not judge our
agricultural progress vn the basis of
what hag happened during these two
y~ars of unprecedenled drought. Some
peunle have an impression thal our
neigh™our country Pakistan had done
very well in the agricultural field and
that thrir performance is- much better
than India's. Recentiy a study had
been made by experts and we found
there is no such better performance in
Pakistan. But that is no consolation
for us. We need not be ashamed of
our performance gn agricu'ture.

L]
Shri Harish Chandra Mathur: It has
vy be much better,

Sh.i C. Subram@niam: We have
done fairly well but what is important
is we have got to do iy in a much
better way bscause we cannot plead
natural calamities and failure of rains
and say that there is no other aiter-
native 1p get foodgrains from outside.
If foodgrains are not available, are we
going to say that the only alternative
is to starve. Therefore we have to
have a pmgramme whereby even in
the worst years we shou'd be in a
position to meet our requircments;
we must do it in such a way that we
produce a little surplus during the
better years and thus build a buffer
stock to meet the requirements during
the lean years. This is the programme
which we are trying to visualise.
What is happening today? If even
this production is taking place, where
has this come from? It is only from
places where assureq irrigation was
available that even this much food-
grains production was possible. So.
irrigation facilities wi'l have tn be
given the topmost priority. That is
one thing. Not only top priority to
irrigation must be given, but we
should be ab'e to get maximum pro-
duction out of the water available.
Today we are not getting even from
the water available the maximum
which it is possible to get, taking ad-
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vantage of what has been developed
in science and technolgy. That is
why, while water is important, what
is more important is to get the maxi-
mum amount from existing water-
supply, and that is why we have evo.-
ved this new programme, the new
strategy of high-yieiding programme.
As a matter of facl, if | confidently say
that our production will be much bet-
ter than last year's it is mainly be-
cause we would be having at least
five million acres of land under the
high-yielding programme, which would
be yielding five million tonnes more
than the traditional varieties. That
is where we confidently predicted that
it would be much better thap last year,
though it may mot reach the peak
figure of 1964-65. If only we are able
to organise this high-yielding pro-
gramme and use the water and the
soil to the maximum advantage, 1
have no doubt in my mind that even jn
a period of lean year like this, it
would be possible for us to reach a
level of production which would meet
the minimum requirements; and in
an ordinary year we would be able
to have even a little bit surplus. Thia
is how we are organizing it. In that,
we have 10 use particularly the ncw
science .and technology, and here 1
want to pay, my tribute to our young
scientists particu’'arly who have res-
ponded to this challenge.

1888 FAKA)

Foreign experts have come and seen
what our young scientists are doing
and they are al] praise, and I want to
pay my tribute, and I am sure the
country will be greatly indebted to
the scientists who are doing a splend-
ed job ih evolving new varieties and
finding out our agronomic problems
and finding out also the various pest
and plant control meusures which are
necessary. More than that. We are
organizing a study in a new line, soil
and water management, that is, the
utilisation of soil and water to the
best advantage possible, We are mov-
ing towards this. Therefore, it is only
by utilising this modern knowledge
which is available to us that we
would be able-to get over this diffi-
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culty of producing enough to meet the
needs of the country.

Shri Harish Chandra Mathur: Next
year.

Shri C. Subramaniam: Let us hope
so, We would be taking four to five
million acres and we had programmed
to reach 32 million acres by the end
of the Fourth Plan, but by the enthu-
siasm shown by the farmers, I find we
may be able to reach perhaps this 32
million acres within three years pro-
vided we have the fertilisers and also
the pesticides and various other mate-
rials and inputs required for this pur-
pose

Therefore, while the picture is
gloomy this year, while we are passing
through difficult periods, stil!, 1 want
to give you this assurance that we
arc on the right track. Some people
may be pessimistic about the new pro-
gramme, because we have pgot, new
problems. I want tv tell you that you
cannot have any new technigues or
methods without some new problems.
Fortunately, those problems have an
answer or solution. Therefore, simply
because we ran inty some difficulties
here and there, there is a tendency to
cry down this new programme. But 1
want to assure this House and through
this House the country thal these pro-
b'ems have been identified and fortu-
nately our scientists assure ys that a'l
these problems can be effectively solv-
ed. This is the picture. This is where
I see that 1 am at a disadvantage
when the Opposition is not present
here; if we have got to meet this chal-
lenge in this year, how are we going
to do it? It has got to be properly
planned; the movement will have to
be properly p'ann-d; the imports will
have to be planned, and if there is any
breakdown anywhere, I am afraid we
would mot be able to mect the situa-
tion properly. Therefore, if there
should be a strike or a slow-down in
our ports, it is going to affect the lives
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of millions of our people; their jives
will be at stake if such a thing should
happen. If there is any delay in the
movement or any hold-up in the mo-
vement, that would affect the lives of
millions of people. And that is why I
want to appeal to the people, and to
thuse in the Opposition—even though
they are not here I am sure they will
be looking into the proceedings here—
and to the Congreszsmen ang to the
who'e community, whatever else you
may dy in other activities, let us come
to a decision in this our of crisis,
when we are faced with gne of the
biggest challenges, that we shall not
do anything which will retard the
movement of foodgraind either in the
discharge at the ports or in the move-
ment through the railways or on the
roads. Bandhs and other things are
being organised. Sometimes it is
claimed that they are being organised
for the benefit of the poor, so that
the Government will be forced to give
them a little more foodgrains, How
can more grains be given unless the
supply is there? By their very act, by
organising bandhs and other things,
they are obstructing the movement of
foodgrains, they are retarding the
movement of foodgrains. Therefore,
there is less availability of foodgrains,
and by these bandhs, which they say
they are organising for the benefit of
the poor consumers, they are making
it more and more difficult. It was all
right, it had been done, But now, asl
have alrecady informed the House, we
are in a very precarious position. If
there should be any disruption in our
plans of movement this will be a big
disaster. Therefore, anybody who does
this, who encourages this or who con-
nives at the stopping of trains or
stopping of movements or stopping of
unloading of ships, will be the greatest
criminal who will be responsible for
the lives of the millions of people in
India. This the community shou'd
understand teday, because sometimes
it is put forward that it is being done
by certain political parties for the
benefit of the people, particularly for
the benefit of the poor. On the pther



983  No-Confidence KARTIKA 12,
hand, these are the people who strike
at the belly of the poor people parti-
cularly because the rich people some-
how or the gther manage to get their
food from somewhere. Therefore, this
should be made clear, and at least such
an understanding we should arrive at.
I am not saying that they should not
do other things, but at least this nuni-
mum shou'd be ensured, that nobody

- would obstruct our plans of move-
ment. Only today I said that I would
be moving 100 thousand tons to Bihar.
How have I planned it? I have plann-
ed it on the basis of movements f{rom
Madras to Bihar, from Vishakhapatnam
{o Bihar, from Kandla to Bihar, fium
Bombay to Bihar and sog on. Now,
unfortuntely, because of the incidents
in Andhra I am unable tp move any-
thing from Madras to Bihar or Visha-
khapatnam to Bihar. It is completely
stopped. How am I going to fulfil the
target of 100 thousand tons? 1f be-
cause of the non-movement of food-
grains there are starvation in Bihar,
they wi'l be responsible for it. Some-
body said that Kerala js being starv-
ed. T do not know who gave him those
figures. As a matter of fact—I am
sure some Kerala Member at least is
here—today they are the best serviced
people as far as foodgrain is concerned.
They are assured of a certain quan-
tity which nowhere else they are able
to get. Even there I am unable to
move rice from Andhra because there
is this agitation for the so-called steel
plant and about which the Govern-
ment is giving full consideration.

My friend, Shri Humayun Kabir,
dea't with devaluation and also the
price level. He put forward a strange
proposition that when you devalue the
money automatically the prices would
go up, particularly its internal prices.
I will prove that the Increase in pri-
ces is not que to devaluation. On the
other hand, this year the price struc-
ture is much better than what it was
during the last year when there was
no devaluation. Devaluation is not of
the internal value of the money, it is
with reference ty the paritv with re-
wa¥d to foreign currency. Threfore. to
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think that because of this the internal
prices should automatically rise is not
correct. What happened during last
year? With a fall of 17 million tonncs,
particularly pice, from 39 mi:lion ton-
nes to 31 million tonnes do you think
here would nut be any rise in the
price structure?

Shri Harish Chandra Mathur: Do
you deny that that is not having a
reflected action—there is direct action,
indirect action and reflected action.

Shri C. Subramaniam: Kindly look
al the figures and then you can say
that, After all, in June devaluation
took place. June to August-September
is the leanest season and the behaviour
of the price structure during these
months during al] these years has been
that it rises. 1 would respectfully re-
quest hon. Members, particularly Shri
Mathur, 1o go into the statistics and
find put how the prices behave during
these four months, what has been the
behaviour of price during last year
during the lean season, even though
we had a bumper harvest the year be-
fore, namely, during 1984-65. I we
study the behaviour of prices during
June and July, we find that there is a
general increase in prices during that
period, but this year it is less compar-
ed to last year.

18.00 hrs,

1 do agree that devaluation might
have createg difficulties with regard
to articles which have got imported
components and, naturally, in such
cases there will be an increase in
prices. But that is applicable only to
industrial goods, So, to make a general
statement that devaluation would or
should bring about an increase in
prices is not correct and is not borne
out by facts. 1 would like hon. Mem-

* bers to go Inty the statisties and find

out whether my statement is not eor-
rect: Devaluation will increase the
price of only imported items, and as
compared B our total production the
imports constitute only 10 per cent,
nerhans even  less. Therefore.
T yon take that Into account.
T have no doubt in my mind that the
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price behaviour, taking a.sp into ac-
count the supply and demangd position,
has not been erratic and has not been
accentuated by dewvaluation. That is
my respectful submission.

But if you ask the other question,
whether we have really got ail the
advantages of devaluation, I may not
be able to give a satisfactory answer.
But that is a different question. It is
not correct to say that devaluation has
brought about all sorts of ills and
evils in the agricultural front. The
difficulty in the fleld of agriculture is

_due to various other factors. The
decrease in agricultural production
naturally gets reflected in the supply
and demand position:

Therefore, I woulg appeal to the
House that we have today to fac: one
of the greatest challinges, and this
chal’enge has to be faced un the cve
of the elections, when political advan-
fago will be.taken of our difficulties.
It is but natural for the opposition
parties to do that. So, hon. Membors
of this House, particularly the Con-
gressmen have got a great responsi-
bility at this juncture to see that our
machinery of productiod and distri-
bution function in  such a way that
just as we met the challenge and
tided over the situation last year, this

_NOVEMBER 3, 1966

Release of Member gB6

year also with will and determination,
with the co-operation of the people we
shall meet this challenge successfully
and we shall get over the crisis.
Perhaps, this crisis itself wouid create
a new confidence in the people so that
next year we shall be in a better
position.

18.03% hrs.
RELEASE OF MEMBER

(Shri Rameshwaranand)

Mr. Chairman: I have to inform the
House that the Speaker has received
the following communication, dated
the 3rd November, 1966, from the
Superintendent, Central Jail, New
Delhi:

“I have the honour to slate
that Swamj Rameshwaranand,
Member, Lok Sabha, has been
released from this jai| on the 3rd
November, 1066 at 10.00 hours.”

—

18.04 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Nov-
ember 4," 1966| Kartika, 13, 1888
(Saka).
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